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ORDERSHEET 

Apphi tien No 	9 

2 Mis. letition No 

3Contept Petition  

4. Review Application  

le- Applicant(S)_ 	I /LQ 9 t -- 

Nespondant(S) 

Advocate for the Applicant(s):_A 
Z 

Advocate for the Respondant(S):6 

FROM 	4 
( See Rule 42 ) 

CENTML ADMINISTRATIVE TRIBUNAL 
GJA HT I BENc.H: 

--- 

1h. 	CMOTz S fl forni 
F 

NO 
dcr 

' 

• 	Daci.... . 
• 	 a. 

• 	 L 	egis 

3 

?1vJZ 
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07.05.2CL)9 	Heard Mr; A. Khalique, learned 

ccLnsei appearing for the Applicant and Mr. 

K ngkan Das, learned Addi. Stading 

c unsel appearing for the Union of India. (to 

w iom .a copy of this O.A. has already been 

spplied) and perused the materials placed 

oi record. 
Issue notice to the lespondents 

uiring them to file their vritter statement 

25th June 2009. 

3. 	Pendency of this case shall not stand 

oil the way of the Respondents to consider 

tile case of the Applicant to be taken to 

Gjade-D Establishment of Postal Departmeflt. 

41 . Send copies of this order• to the 
Aplicant and to the Respondents (along, with 

ntices) and free copies of this order be 

stpplied to the learned counsel appearing for 

bth the parties. 
)M.R. ohantv) 
Vice-Chairman 

191 	0 	 . 

I 

II 



	

V 	 V 

V 	 V : 

-;:2_V _•V 	 V  

VV 	
j. :2506.2009 	V  None appears for 

V 
either of the 

V 	 pVar$ies. No written statement ha•  s yet been 
• MO 

4i 	/ 	
V 	 . 

V 	 fiedbytheRespondents. 

Vç4 	 Call on 06.08.2009. awaiting written 

J2-o 	 statement frcVm the Respondents. 

• ---_-J. .4 / b p o 	V V 

	 V 

V 	

V 	
V 	 • 	 V 	Send copieS V  of this drder to the 

Repandenfs in the address given in the 
Origm& Apphrahon 

• 	
V  a1Te-r 	•: 	

V 

CJ 	'tM' L-/ 

	

V 	 •V 	

• V 	(M.R. Mohanty) 
J,S4V 	 •I 	

V 	 V 	
Vice-hairman 

	

nkrn 	 V 

07 - 

5L 0608 2009 Call th\mattei on 09 09 2009 
- V 	6 	 along with O.A. No.83 of 2009. 	 V 

fO7 	 • 	/ 

(N K aturved -i) (M R Mohanty) 
Member(A) 	Vice-Chairman 

	

V.: 	
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V 	

• 	 V 	 V  

/Im/  

'1tk 	 1 

0909 2009 	Written statement s,underfaken to 

be filed in course of,  the day That should be 

	

• : 	

V 	
done VÔfl after serving a copy of the wrten 

• 	 V 

statement on Mr.A.Khalique, learned 
V 	

counsel for the Applicant. V  

	

V 	 V 	• V • 	V 	

V 	
CaH this matter on 09.10.2009 

awaiting rejoinder from the Applicant 

4 	
V 	 V 	 V V 	

V 	

V 	
• 	

/ 	
V V 
	

V 	V 	

V 

Je1 	 V 

• 	•V 	 V 	 (M.K. 	 ha ,ihaturvedi) 	V (M.R.Mnty) 

3C 	A 	
Member (A) 	 Vice-Chairman 

/bb/  
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• V 	 • 	• 	 . 	V  
V 	 V •  

V 	

V 	 V 	 V  

L V 	

V 	

V 	 V  
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O.A.79 of 2009 

06.10.2009 	In this case written statement has 

already been ified by the Respondents. 

Subject to legal pleas to be examined at 
the time of final hearing, this case is 
adiaitted and set for hearing on 
08. 12.2009. 

Send copies of this oixler to the 
• 	Applicant and the Respondents)  in the 
• 	address given in the O.A.. Applicant 

shall remain free to file rejoinder well 
before the date fixed. 

Call this matter on 08. 12.2009 for 
hearing. 

(M.R.Mohanty) 
Vice-Chairman 

Cr1v- 	>-o 

iu 

01111J L  

OJey-O 

JpAJ d- 0-rJ cL C/i7 
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8.12.09 	Applicant claims compassionate 

jappointment based on order dated 11.11.09 

/ whereby on the recommendation of Circle 

Selection Committee, Chief Postmaster 

General, Assam Circle had approved her case 

for such appointment under relaxation of 

normal recruitment rules. In the selection list for 

PA/SA/Postman/Mail Guard dated 22.11.1999 

her name appears at Sl.No.1 under Group D 

cadre. Ultimately she was appointed as "GDS" 
vide order dated 30.10.2008. 

The • contention 	raised 	by the 
Respondents is that there was no vacancy in 

Group 'D' at that time under relaxation quota. 

She was inilially engaged on daily wage basis 

and ultimately absorbed as GDS. Vide reply 

para 2 of the written statement it has been 

stated that: "only one candidate at Sl.No. 1 

IN 
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I . 	I 

8.12.09 	from the waitinO isit was aed - -------------
- 	 - - 

permanently against vacant post of Group 'P' 

vide SSRM Memo No.B-2/7/1 7/ChV datéd 

21.6.2001 in pursuance of CO Guwahati 

NoStaff/1 6-Misc/97 doted 6.6.2001 .' 
- - 
	No details of such candidates who had 

- been appointed on 21.6.2001 - have been 

'provided by the respondents. The claim of the 

applicant is that her name appeared at SLNo. 1 

	

- . 	of the approved list and therefore, she was - 

legally entitled to geT øreference on other 

	

- 	. candidates which has been denied without 

any justification. - Learned counsel for the 

pplicant drew our attention to appointment 

order of Sri G.CRoy & Smt Pathati Dos who 

had been appointed in Group D' cadre vide 

- order dated 2/81h  June 2005. In other words 

respondents contention .that There was no 

vacancy in-Group D does not appear to be 

correct. 

On consideration of the matter I find - 

that there is no proper consideration and such 

	

• 	- 	plea raised seems to an attempt to mislead 

-- the Tribunal. On one hand, the respondents 

have not submitted the details of candidates 

who had been appointed vide., 

communication dated 21.612001 and on tIe 

other hdnd, thy, have appointed aforesaid 

two personA in Gtoup 0 in June 005 against 

the vacancies of the year 2003-2004 thougI 

they were considered by the Circle Seiectin 

Committee meeting of which was heI On in 

2005; while the applicant was considered prior 

'to it in November 1999. - - 

	

, . 	Let specific affidavit, be filed by 

- , responsible offiáer not below the rank- of 

Director Postal Services highlighting details of 

vacancies, which arose in Group D cadre •  

ince 1999, the manner in which the same 

were filled. All appointment letters should be 

- placed on record vis-àvis date of application 
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Heard both sides. Reserved for 

orders. 

,I 	I I Liii! 

(Madan Kupik XChaturvedi) 
Member (A) 

(Mukesh Kumar Gupta) 
Member (i) 

, 

C -1 A5  - 
/ 	

8.12.09 

7c-kCj  tTk 

4-D 
Jk 	di,  

j7'L V4j1 LJy&  

& 

and the dates when they were reommend3 

by the Circle Seleofion Committee. This sholt bè 

done within a peod of 3 weeks from today. 

List on 11.1.2010. 

Copy of this order be sent to Chief 

Postmaster General, Assam Circle, Guwahati-1 

by post for compliance of the order. 

(Mukesh r. Zpta) 
Mernber(J) 

0 - A - i~m - 'T q/;LWO--') 

19.1.2010 Judgment pronounced in open 

11...., I 
I LIII! 

g/J7 /oc 

- c4- 

pOfhw-6JJ' - ' r' 
.Ms4 

ho-v  Court.- Kept in 

Application is dismiss 

/ar
.

Macian Ku haturvedi) 
Member (A) 

separate sheets. 

ed. No costs. 

(Mukesh K mar Gupta) 
Member (J) 

0  

&Lo 

a-9 2i di I 

Or 

zt £ ,9-u/J304&a'i.JJ 2; fdWl 

I&7 	Wô(9) 

, 0 LTA J3 

L L,77 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

O.A. No. 79 of 2009. 

DATE OF DECISION: 13 -01-2010. 

Smt Naremai Bordoloi 
.....................................................Applicant/s 

Mr A. Kha1eque 
............................................... ..................... Advocates for the 

Applicant/s 

-Versus - 

Union of India & Ors. 
...............................................Respondent/s 

Mr K. Das, Addi. C.G.S.0 
............................................Advocate for the 

Respondent/s 

THE HOWBLE MR MUKESH KUMAR GUPTA, MEMBER (J) 
THE HOWBLE MR MADAN KUMAR CHATURVEDI,MEMBER(A) 

Whether reporters of loca1 newspapers may be allowed to see 
the judgment? 	 Yes/ N/ 

Whether to be referred to the Reporter or not? 	Yes/rk( 

Whether their Lordships wish to see the fair copy of,,tfie 
judgment? 	 Yfs/No 

Member J)/MerA) 



CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GUWAHATI: 

O.A. No.79 of 2009 

DATE OF DECISION: THIS IS THEç9bTH DAY OF JANUARY, 2010. 

THE HON'BLE MR MUKESH KUMAR GUPTA, MEMBER (J) 
THE T-TON'RLE MR MADAN KUMAR CI-TATURVEDI, MFMTER (A) 

Smt Naremai Bordoloi 
Wife of late Babul Bordoloi 
Presently working as Gramin Dak Sevak 
Under Superinendent of Post Offices (RMS) 
Guwahati 
A resident of village Bowalguri 
(Tupgaon), P.O. Barchila, 
District Marigaon, Assam 

By Advocate Mr A. Khaleque 

Versus - 

Union of India 
represented by the Secretary to 
the Govt. of India, Deptt. of Posts, 
New Delhi- 110001. 

The Chief Post Master General, 
Assam Circle, Guwahati-781001. 

The Senior Supdt. of R.M.S. 
Guwahati Division, Guwahatj781001. 

By Advocate Shri K. Das, Add!. C.G.S.C. 

I) I) DI 

Applicant 

Reepondents 

MR MADAN KUMAR CHATURVEDI, MEMBER (A) 

By this O.A. applicant makes a request to issue direction to 

the respondents to appoint/absorb the applicant in regular Group D 

post, by considering the length of her service in the department. 

2. 	We have heard rival submissions. The applicant's husband 

Shri Babul Bordo!oi worked as a Mailman under Senior Record Officer, 

R.M.S at Chaparmukh in Guwahati Division. He died in harne. The 
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I 

applicant applied for a job on compassionate ground, as she had no 

other source of livelihood after the demise of her husband. Case of the 

applicant was considered for appointment in Group D post vide order 

dated 22.11.99 passed by respondent No.2. Though the name of the 

applicant was approved for appointment she was not appointed in a 

Group D post but she was employed as a daily rated worker under 

Respondent No.3 as no vacancy in Group D was existing. The name of 

the applicant was kept in the waiting list. Thereafter applicant made 

several representations requesting the respondents to absorb her in 

Group D post. It was alleged that though the name of the applicant was 

kept in waiting list in the year 1999 tifi 2009 she was not given 

appointment. 

3. 	Mr K.Das, learned Addl. C.G.S.0 appearing for the 

respondents submitted before us that the applicant could not be 

absorbed as there was no vacancy of Group D. Mr Das by way of 

affidavit placed before us yearwise vacancies of Group D since 1999 in 

R.M.S Guwahati Division which is as under: 

Year Tota1 vacancy Vacancy on compassionale ground 
(5% of total vacancy) 

1999 4 0.2=Nil 
2000 6 0.3=Nil 
2001 7 0.35=Nil 
2002 9 0.45=Nil 
2003 37 1.85=2 
2004 17 0.85=1 
2005 46 
2006 
2007,54 

42 2.1=2 
2.7=3 

2008 57 	 1 2.85=3 

4. 	It was further submitted that the position of applicant was 

at serial 9/11. Only one candidate at Sl.No.1 from the waiting list was 

appointed permanently against the vacant post of Group D vide rder 

14 
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dated 21.6.2001. Thereafter, no approval was received to ifl up the 

vacant post of Group D on compassionate ground. It was further 

pointed out that the applicant gave her consent on 2 1.2.2002 to work 

against GDS post, when the wait list was dispensed with. 

We have noted that in the circle 47 candidates from Group 

D cadre were approved between 7. 12.93 to 11.11.1999. They were kept 

in the waiting list for compassionate appointment. It was felt that the 

chance of absorption of these approved candidates in the waiting list 

against vacancies available within 5% ceiling of direct recruitment 

quota was remote. To mitigate hardship it was decided to consider such 

wait listed candidates for vacant post of Gramin Dak Sevak subject to 

their willingness and eligibility. Vide order dated 23.10.08 applicant 

was appointed as GDS Mailman with effect from 25.10.08. 

We have taken into consideration the entire conspectus of 

the case. It is palpable from the perusal of factual details that applicant 

could not be absorbed due to non availabifity of vacant Group D post. 

She consented for being appointed as GDS on 2 1.2.2002 when the wait 

list was dispensed with. Ultimately she was appointed as GDS. In our 

opinion no injustice is caused to the applicant. She could not be 

absorbed in regular. Group D post due to some valid reasons. No 

interference is required in the matter. O.A stands dismissed. No costs. 

f IN : --Z- 

CHATURVEDI) 
	

(MUKESH KUMAR GUPTA) 
1E MEMBER 	 JUDICIAL MEMBER 

/pg/ 
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O.A. NO. 	/09 
	U 

Slut. Noremat Bordolot -----Applicant 

-vS- 

Union of India & Others----Iespondent. 

SYNOPSIS 

The aplicant'o husband Sri Bubul Bordoloi worked 

under the rospondat No. 3 33 mailman and he died while 

he was in service. The applicant applied for a job(to 

maintain her famtl)on compassionate ground. The applicant's 

prayer was considered by the authortty and she was 3elocted 

for appointment in a GrOUp-D POSt on 22.11.99. However the 

applicant was not immediately appointed as there was no 

vacancy of GrOup-D Post. The respondent No.3 in their letter 

informed that she will be absorbed as an when vacancy arie, 

and seniority of the candidate will be maintained as per date 

of receipts of thir application. The applicant vide letter 

dated 10. 2. 2000 was directed work against leave vacancy/vacant 

post till they are regularly allotod to the Unit. But in fact 

the applicant was engaged as a daily rated wzrker and she was  

rking till 29.10.08 from 30.10.09 the applicant was directed 

work as G.D.S. employee and now she is voiking as a G.D.S. 

nployoe. The from the date of her selection (on 22.11.99 ) 

till this date a large number of GZOUjDD vacancies arosed 

and those vacancies were filled up by the persons who applied 

much later than the applicant. The applicant submitted a good 

number of representatIon before the authorities to absorb her 

in a regular_Group-i) Post but for lt 10 years her case has 
not been considered. 

The applicant prays that respondent may be directed to 
appoint her in a regular Group-i) Post as per their letter. 

" 

z • Khalid 
Advocate. 
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IN THE CINTIJ%L N INIT1ATIVE T iI I3UNiL, GUWZHATI I3ENCH 

GUWAHATI. 
CentT A th1 
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37 B3fl 

0 . NO. 7 
nt • No remat ]3o r&10 I ------ Appi I c3nt 

Unton of India 
& othcr. --- 	 - Io3pOfldoflt. 

LIST 0 F DAT ES 

22.11.99 : 1hpplic3nt W33 3olocted for appointment in 3 

GrOUp-D po3t. 

10.2.2000 * Appltc3nt W33 directed to WDrk agaifl3t Leave 

v3c3ncy/v3cnt post till 3h0 13 rogulay 

alloted in the fftce. 

20.3. 2001 * 

10. 12. 2004: 

1.2.2006 : 

3.8.2006 : 
17s 12. 1001- 
7.11. 2008 

Appltc3nt aubmitted rcpro3entation to 3borb in 

regular GrDUp-D pO3t. 

30.10.2008 g Applicant w33 directed w,rk aa G.D.S. cployoe. 



IN THE CeJTRAL ACZvIINI STRATI yE ThI WNAL ; WWAt-i.T BENUf ) 
GUWhHATI• 

I 
2 9 	, 2OU 

An application under 

Central Mministrative Tribunal Act,1985. 

O.A.NO. 	J09 

F I L I N G 

Sl.No. Particulars Etge  

 Petition with verification 	1. to 8 

 Annexuze-"A' 	... 9, 10 

 Annexure—'B' 	... Ii 

49  Annexure '1 	to '4' 

5. Annexure-'D' 	... 

to A po/,g 
7,  

0 

Filed by :- 
4 : 

Advocate, 

Guwahati, 
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IN NE CThAL AI1IINISTRATIVE TRIBJNL : WWAHfl BENQI : 
GO_WAHTI: 

N APPLIcATIQ4 UNDEB sECuO 19 OF 

NE CTML AtMINISTRATIVE TRI ILJNAL ACT) 

O.A. NO 	1 109 

Srati Naremai BardOlOi, 

Wife of late Babul Bardoloi, 

presently working as Gramin Dak Sevak 

under Supdt. of Post Offices (H%S), 

Guwahati, 

a resident of village Bowalguri 

(Tupgaon), P.O.Barchila, District-  

Marigaon, Assam, 

• 1 •  

- versus - 

1. Union of India, 
represented by the Secretary to 

the GOvt.of India, Deptt. of Posts, 

Newu-Deihi, PIN 110001 9 L 

2, The Chief Post Master General, 

Assam Circle, Guwahati-781001,--

3. The Snior Supdt.of.R.M.S. 

Guwahati Divn, Qiwahati, PIN—'781001, '- 

REONDENTS 

contd ... 2 
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•" 	2 

particulars of the Order aainst which the 

application is made : 

The application is made against the following 

Order :- 

1.) 	Non implementation of Order No.B-.2/7/17/ 

Qi—V dated 22.1191999 

passed by .  Oief Post Master General, 

Assam Circle, Guwahati on 22.11.1999. 

ii) Implementation of appointment order 

of petitioner on compassionate grounds, and 
for giving temporary status to the applican 
as she has completed 3 years as casual worker. 

Jurisdiction of the Tribunal 

The petitioner declares that the subject matter 

against which he wants redressal is within the 

jurisdiction of this Tribunal as the petitioner 

and the main respondents against whom the relief 

is sought are within the jurisdiction of this 

Hon'ble Tribunal. 

Limitation $ 

The applicant further declares that the appli 

cation is within the limitation prescribed 

under section 21 of the Central Administrative 

Tribunal Act, 

'j 	4A e4 	 contd .. 
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4. 	Facts of the case : 

	

4. 	(i) 	The applicant's husband, Sri Babul 

Bordoloi worked as a Mailman under Senior 

Record Officer, B. M .3. at Qpa xmukh under 

Giwahati Division and died while in service. 7 

	

4. 	(2) The applicant applied for a job before 

the authorities as she has no other source of 

livelihood after the death of her husband. 

	

4. 	(3) The applicant's casewas considered for 

appointment in a Grp -D post vide order No. 

B.2/7/17/0k-V dt. 22.11.99 passed by the rés-

pondent No.2. 

(Copy of the said order is enclosed 

herewith and marked as Annexure_*A). 

(4) The applicant thøugh approved for appoint-

ment in a Group-D post, she was not appointed 

in a Group-D post, but she was directed to 

work as a daily rated worker under the Respon- 

dent No.3, on the plea that there were no 

vacancy of GrOupD  post 

Ql!h
wl:itiN  ~11_

st  

(Copy of the order dated 10.2.2000 is 

enclosed as Annexuxe-"B")o 

c ontd ... 4 
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-:( 4 ):- 
uwahati 8en0h 

46 	(5) 	That although the name oftheIiiWtT 

was kept in the waiting list since 1999, for 

appointment of oupD post she has not appointed 

though a large zzmber of vacancies of GroupmD 

employees were filled up by the Respondents from 

1999 to 2009. 

4. 	(6) 	The applicant from the year, 2001 to this 

day made numerous representations before the 

respondents requesting them to absorb her with 

Group.D post, but her prayer was not considered 

though large number of Group-'D' vacancy was 

filled up. 

(copy  of the representations are enclosed 

as AnnexuresCm'..i to C4). 

4 	(7) That the applicant begs to submit that the 

respondents directed her to work as G.D.employee 

under Ass.tt. Supdt. of Rly Mail Service at (awa-

hati on and from 30.11.2008 and sincethen she is 

working as G.D.S. employee. 

(copy of the order dated 30.11.2008 is 

enclosed as Annexure—'D'.) 

4. 	(8) 	That the applicant begs to state that the 

respondent have failed to keep their commitment 

that she will be absorbed as and when vacancy of 

contd... 5 



 

CntraTntt 	•' 

—:( 5 ):-. 

ç 	2li 

 

Group-D post arises and inflict 	iThice 

to her by not coflsidering her case, although largd 

number of vacancies arose and those were fillwd 

in last 9 years. 

44 	(9) 	The applicant begs to state that the 

respondent acted most arbitrarily by not appoint-

ing her in a reilar Group-.D post and took a discri-

minatory attitude towards the applicant. 

GRCXJNDS IORRELI EF WI IIHI LEGAL P I) VI SI CNS : 

51 	i) 	The act of respondent (not absorbing the 

applicant on a Group-D post) violates the rights 

under Article 16 of the Constitution of India. 

50 	(ii) That the act of respondent appointing perSons 

came much later than the case of the applicant is 

against the principle of natural justice and the 

applicant has a right to get preference as she 

applied much earlier and as declared by their select-. 

ion letter dated 22.11.99. 

5,. 	(iii) That as per the circular issued by the res- 

pondent vide No.45-95/87-SPB.1 dated 12.4.1991( a 

scheme giving temporary status to casual labourer) the 

applicant is entitled to get temporary status of 

a Group-D employee as she had completed more than 

three years of continuous service as casual worker.' 

DETIi LS OF Wv1EDIES E)-IJSTED: 

The applicant declares that she availed of all the 

remedies available to her under the relevant rules, 

(\ 	cki oU 	 Co nt 1.. 



'7- 

1iduT 
Centra' AthnnktT03 TrRuna 

2 S APR 2009 

-:( 6 ):- 

MATfl3R NOT PENDING BE1VRE ANY OTHER O0&T§ : 

The applicant declares that the matter regarding 

the appothtment/absorbtion of the applicant on 

compassionate ground has not been made to any 

other Court of law or any other authority or 

any other Bench of the Tribunal. The applicant 

further declares that the present petition is 

specifically for appointment on compassionate 

ground. 

RELIEF KMT : 

8(1) The respondents may be directed to appotht/ 

absorb the applicant in a reçilar Groüp-D post, 

considering her length of service in the Department. 

90 	INTEBIM ORDER IF P1Y 

No Interim Order is prayed for. 

10. 	Particulars of Bank draft in respect of appli- 

cation Fee No. of I.? .0. : OF 51-2-7 

8-16 
 of issuing Post Office : Guwahati G.P.O. 

Date of Issue of postal Order : 12hlrU 

Post Office at which payable : Qiwahati G.P.O. 

copy of Ofder dated 22.11.99 appointing the 

applicant in a oup-D post. 

contd ... 7 

QL 
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2 	APR, 2D 

71 .1 	 I 
-:( 7 ):- 

ii. (2) copy of order dated 10.2.2000: directing the, 

applicant to work in as a daily rated worker 

till the vacancy of Group.D post arises. 

11 	(3) Copies of representations dated 3.8.06, 

10.12.04 0  1.2.069  3.8.06 and 7.11.06 filed 

by the applicant. 

1J. (4) Copy of repres'?ntation dated 	i007' 
and 

coritd ... 8 
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Central MminIstv?O Thbna 

2 APE NO  

1t 
•'.( 8 ):- 

LERI Fl CATION 

I. Snti Naremai Bordoloi, wife of late Babul Bordoloi, 

aged about 40 years, by feligion Hindu, a resident of 

village Tupgaon, P.O. Bor Qiila, District Morigaon, 

Assam do hereby solemnly affirm and verify that the 

statements made in the application atparagraphs 

4.1 to 4.7 are true to my knowledge and those made in 

paragraphs 4.8 to 4.9 are believe to be true on legal 

advice and that I have not suppressed any material facts. 

And I sign this verification on thi9th 

day of 	2009 at Guwahati, 

SIGNATURE 
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DEPARTNT OF POST3 ThT1) A 
0/0 THE SIOR STTPERTMTENDE1TT i4 .'GHDT '2 I?3................ . •  

To 

The HRO RMS 

ie Supervisor (Mail Sec) RMS 'GL,' Dn Guwahati1 

3.4. The SRO Chaparmukh/Tezpur. 	. 	 . 

No. 3..2/7/17/Ch-V, Dated at Guwhati-1 th 
--•—--.- 

Sub•r- Compaaionte appinrnefturd& 
normal rules.. 	. 	 .• 	 ..... : 

Ref - 	CO Guweliati letter No Sta f f/I 6-Mi sc/P 7 .dtd. 11.11.9 

With reference to the CC Giywaht letter No cited 
abolle it is intimated that,the followarxi aricoote f the 
de.ea.sed ernloyees of RMS 'GH' Dii have been anpr2ved f orj". . •  

8ppoitmeUt by the Chief Post rvster Genera', Assam Circle, 
GuW8hatt unàer relaxation of mzrmal crujt"ner?t riles  

Postmai/ Mail Gurd and Group tt  cadrs. It is furtherr ]D 	 i 

e].apif Led that the said approval does tot oc'nfer upon t1iG 
appr,ved cnd da tes any right for immediate absorpti dbIs 
their erp',fntment will be sy ct_tp,.ay 	i.tof  

as per existirx rules goern1ng the rectill 
u? ~rj jaxdtionon of normal rules and a iso accird ii 	se irttv 
s per the c&teo, cer of the a p 1 ice t 'i s. 

PsrnaL Mailuard_cadre 	Name of the 	Relationship 
- - - 	- -. - - -.__________ 	 . 	

I 	•:. .: - 

deceased empioyee ---- -- 

- 

4 

Sri i3jnod ordolei 	Late T'usurfl Ch 	Son 
lBordOiai Ex_LSG SA 	.- ... 

URO ML GUW8h8ti. 

S1C 
Sii Subbesh De 	Late 	 Y 	Son 

GuWeati 

3 M 4 SS '3inita Balshya 	Late Kandarpa ai'&-1v 	Daughter 
• 	 . 	EX-SG rw HRO RMS 	. 

Guwahati. 

'i Smi Anu i'Dro 	' 	 Late Menu Ram..130r2, 	. Daughter ,  
-. 	 . 	 Ex-SG ?.IM 1-RO RMS 	. . 

Guwehati. 

.smaremat sordolai  Late 	11)131 Ch. 	. 	. . 

Bordolei, EX MM 	 :•. 
SO Chaparmmk1' 

Late Bula Ram l3oro 	Son 
.' 	c 

Ex SG 'MN HRO GuWaati. 	• 	,-.. . 

-: 
Late Kartik Mediii 	Wif 
Ex-SA SRO N0rth  

Laichimpur.  

• 	•. 

Sri Atul C.b, Boro 

Mrs. Manju Medhi 

Ic;,-A4 
•. .4 	- 	 .• 	. 
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contd ,2 

The aoplication of 3rj Arup Kr. Brahma son 
of Late Kameswar 3rahrna Ex HGG II S.O Ranrila was 
rejected 3' th circle selection commite 
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DEPARTMENT OF PO3T. INLh 	11')W'U.-. 
Senior 5uperintendent RMS 'GM' D, Guwahatj - 1. --- 

To 	7' 
) Smtj, Nareniaj Bardol.j, 
WI. Late Baul Ch. Barieloi l. 

SPO Chrmukh 	
E X. M1'j. 

Sri Atul Ch. Bore. 
s/o Late Eula Raw Bore. 
EX.SGMM, HRO Guwahati. 

Smtj. Nanju Medhi. 
w/. Late Kartilc Medhj 0  
Ex;s---jr Lakhimpur. 

' 

Admin 	
•; 

29 APR 2009 
- 

H 

• 

N0.B-2/7/17/Ch-V. 	Da-tei Guwat1 the 1.2.2ooe. 

Com?assjfr,ate aoint-rent uner r6laxatjon of norma]. 
rule of appcoed candidates of Group 'D' cadre. 

The above noted candidates who havebóen apprével as 
Group ' 	care yule c.o. Guwahti letter o.staff/16-rnise/97 it 
11,11,99 and awe.itin rcu1r abscrvkn in the department is hereby 
ordered to be engaged açinst leave vacancy/ vacant pest till they 	•4 are re;ularly allotted to te units under relaxation vacancy on the 
clear under standing that they will not claim any seniority/ pay etc. 

(B. S. Sa'd'p) 
eniir Superintendent 

RMS 'GM' Dn, Guwahatj-1. 

Copy to :- 

The HRO RMS 'Gi-I' Dn, Gui-tj for information & n/a, 
The Supvr HRO(N) RMS 'Cii' 	o 	1:. 	S 
rwquested to enae serial no.1 and 2 against leave vacancy/vacant 
posts. 
The SRO ? RMS 	D, Tezpur for information. He will engage the 
C an 49 il 4-Y a -L e S E. t 	L e,3 	n ].ev'- VC ov/'crjt 1'st:s, 

IPJi ('H.-2nd S 	
c 

ub 	Rangia/ ASRM(P) Guwahati for information. 
6-7. 0/C & suare. 

5enior Superintendent 
RI' 'GH Dfl, Guwahati-1. 

4' 
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To 	

rIGHI 

APR o 

~7oq, 
The Senior Superintendent, RADn. 

Q.wahati-781001 	Guwahati Bench 
---- 

Sub 	Prayer for observation in Group 'D' Post. 

Hespected sir, 

With due respect I beg to state that I have been 

selected by the CLrcle authority for appointment in the 

post of group 'D' under compassionate ground vide C.D. 

No.13-2/7/17 th.V dt.27.11.99 under ThIS 'Gi' Dn. post 

due to non availability of post/vacancy at that time. 

I had net been appointed, rather kept in the wait list 

and temporarily alloted to work as daily wage basises 

under H (M ) 
Guwahati. 

That sir, during last 5 years several group 'D' 

post become vacant due to retirement and death of several 

group 'D' staff under this division and these post are 

still lying vacant. 

That sir, in the above circumstances I beg before 

you kindness to appoint in one of the vacant post and 

seve my family and oblige thereby. 

With respected, 

Yours faithfully, 

Sd!- 	IJ ( 

W/o Late Babul th. Bordolot' 

Dt. Guwahati 
	 VIU.Tupgaon, p.O.cakhajua, 

10.12.04 
	Dist.Morigaon (Assam) 

pin. 782142 

Ckl 
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Centra' MminSr7. Tbw3 

To 	

The $perintendeflt 	
2 9 PR 2 

AS GH Dn, Guwahati-781001. 	Guwahati Bench 

3b 	Prayer for absorbtion in Group 'D' Post 

Dated uwahati the 1.2.2006 

Respected sir, 

With due respect, I beg to state that I been 

selected by the Circle authority fo appointment in 

the post of Gr.*Dl under compassionate ground dde 

00 N 0.3-2/7/17/Ch.V dt. 27.1.99 under R1S 'GN Dn post, 

Due to non-availability of post/vacant)' at that time, 

I had not been appotnted, rather kept in the waiting 

list and temporarily, alloted to work as daily wage 

basis under HI (Mails), Guwahati. 

That sir, during last 6 years several Group 'D' 

posts bàome vacant due to retirement of death of 

several Gr, 'D' Staff under this Division and these 

posts are still lying vacant. 

That sir, in the above circumstances I beg before 

you kindly to appoint me in one of the vacant post and 

save u' family and oblige thereby. 

With respect, 

Yours faithfully, 

Dated Guwahati 

1.2.2006 

sW- iiit. Naremai Bardolci, 

Wio Late Babul Q. IYordolai 

\fill. Tupgion, p.0.Gakha1ua 

DLst.Marigaor) (Assam) 

p in-78 2142 

w'L~ 
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To 	
.T 	 . 

Central MjmInIeT' 1bna 
The Senior Superintendent, 
R.M.S.Guwahati Division, 	. 	 APR 200. 
GuwahatlL. 

Uated.Guahati the 	----August,2CC6. 

SubZ Absorbtion as 	Group D. official under regular  
IMS Guwahati Division, C,uwahati. 

Respected Sir, 

I have the horcur to state that my husband late 8abul.1 

Ch.Bordoloi was expired on October, 1983 while worket L. rlr 
ths Department leaving me with my little childin'the4. 
alune. That Sir, I have no shelter on rnyown dyneety. Iam 

	

lIving In a rented house with my .chi1d.. 	 L. 

That Sir, Ihave applied for appointment neas regulór, 

Group'D' official in this Departmeit. The honourable C.P.M.G. 

Assam Circle pleasec enough to approve me for appoint me as 

Grnup D official vide his iremo No. Staff/16-Misc./97 dated 

11. 11.99. Unfortunately the order ias not effacted for wan 

of Group'L' vacancy. I coulJ not be absorvec1n regular Grbup 

• Do post at that time. 	 . 

However, honourable SSP4M Guwahati Divlsion,GuWahati 

is kind enough to allow me to work with HRO(M) Guwahati. as 

daily wage basis against leave vacancy. Understanding that 

I will be absorbed in regular post as and whør there wiiIe9' 

vacancy arise of Group—D posts vide Govt. memo No.BZ/7/1/ 

C.h—V dated 10.2.2CO2. That Sir since then I am working on 

daily wage basis at GuwahtI rim's 	in th present 

. . 	 contd...2 	. 	. 	. 
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situation it Is not possiie on my part 	ma 'uwatt Beflt 

fily residing in .a rented house at Guwahatl. 

X therefore fervently request your kind honour to, 

look into the matter and consider my case sympathetically 

so that I axw. able to absorb as Group—D regular employee for ' 

which act of your kino consideration I shall remain ever 

pray. 	
0 

Yours faithfully,. 	
0 

1 

( Waramal Sordoloi) 
D/W G5YAHATI fiMS. 

; I 
H 

0 	 0 
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To rr 7*1 

The Chief post Master GeneTa '  

Assam Circle, Guwahati—!, 

Through the $r.Dupdt.Of Po
R.M.S. Guwahati Divn, Guwa 

- 

9Th 	AbsorbtiOn on Group—'JY post or giving 

temporary status as Group—D employee as 

per Govt.Q.rcular No.45_9/87.1SPBI, 

dated 12.4.91. 

Sir, 
Most humbly and respectfully, I beg to state that 

I was selected for appointment in a GrOUp—D post and due 

to nonavailabilitY of the post I was was directed to 

work as Casual Worker under Sr. Supdt.of post Office, 

R.M.S. Giwahati aand as per your order dated 10.2.2000. 

That sir from 10.2.2000 to this date I am working conti-

neously as casual worker and as per the above circular, 

I am entitled to get temporary status of a Group—D 

employee as I have completed 3 years continucXls service 

as casual worker. 

I now therefOrd request you kindly to cinsider 

my case and give me temporary status of Group'-D employee 

and pay the pay and allowances as payable to a Group.D 

employee till I am absorbed in a permanent Group—D post. 

I earnestly hope that this tirne you will be kind 

to me and pay the pay and allowances of a Group—ID employee 

from the date of entitlement of temporary status. 
Yours faithfully, 

Sd/— Naremai BordOlOi, 

j 	
. 	Casual worker 

Under R.M.S.c11vahati. 
Cr-'y' 	oC 

jJ' 
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iT, 

The Chief PoatMa3tor Ganoral 	 TTT 
883 	rclo,.*auhati..1, 

Through The Sr.iupdt RiS 
Guwahati Oiv.Csuuhtj..1. 

ub - Compaoionato appcinti'icnt or approved condidato, in 
Group 'U' Cadre. 

1cr :- Letter No.8....2/17/Ch..V dcitad 22/11/94 arid 
=A" 	 1 

JiS,uhty Oivn Letter datod 1O/2/20Q0. 

LJith reference b the abvc quoted letter i 
abovo aubject. I bog to 3t-tv that I waa 3pproci P r 
appointsiont on 11/11/99 on compaaaionatc ground in Group'D' 

- 	 0 

Cadre vidc latter dated 22/11/99 but I was appothta.d due ,\ 
to non availability or p03 tO. However vide letter d3ted 

fiLL00 it waa ordered that 1 ohauld be ong4od agai'iet 
leave vacarcy/vacar,t poot till I aivi appointed in a togular 
Vacancy, 

That 33 pr the ciforooaid order I was engaged on 3 

iUy rated ha.oi3 and 1 was working aa daily rated worker 
upto 30/10/08 and on 30/10/08 1 U30 dirocthd to join aa 

under H, WiSIGH I  ) i vn 	U ha t L. That Sir aa 
I flave no aQurec of incorno I . 	oDtipcilad t do whatever 
work the authority order ma to do, 

That Sir, I boy to drao your kind attention that 1 
waa ocloctod in Graup..')' poot and duo to non availality or 
poot I waa cnacJed ao daily rated it uor.er with the under.. 

otancitrig th..it I ohail be aboorbcd in a reguLar urQup...iL) Peat 
a and whcn vacancy arioc. I 'ur tilCr hcq to a tate that from 

) vcc&ihor,1999 till today vacancy or large numbero of GroUp 1 0 1  
Poct arioed and a good number if ppaappointad -aftar my 
aclaction but my caae waa not conoiderud.Uuring thoog ycara 
1 riiado oevorol ropreauntation hut till today my c3aehto not 
cc no i der ad. 

I now tncrafora roquoot your honour kindly to abeorb ". 

inc in a regular Group...Ol  P03t 30 per tho ocloction dated 
11/11/99 ( copy of tho Wovo lettoro are onclo3od) 

Youra faithfully, 

Ti NAHUMAI 8UUJLUI) 
C/U H1J (i'i au) G U ha ti.. 1. 
Ujo t.$ari1rup,d4333,. 
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[File in Court 

Court Officer. 

10ENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

Original Application No. 79 of 2009 

Central AdministrativeTribunal 
MI*dtcl, .ngiii 

10 SEP 2009  

Guwahati Ben 
ti1 	I4B 

Mrs Noromai Bordoloi 	 Applicant 

Vs 

Union of India & Others.... 	Respondents 

INDEX 

Si. Particulars Annexure Page 
No.  No. 

1. Written Statement  I 
2. Verification  
3. Photo copy of the CO Guwahati letter A 

No.Staff/(16Misc)/97 dated 11.11.99 issued  
by APMG for O/o the CPMG,_Guwahati  

4. Photo copy of Office Order No.B2/7/17/ClrV B 
1 dated 22.11.99 issued by SSRM/GH 

5. Photo copy of engagement of the Applicant C 
vide office No. B217117/Ch-V dated 

10.02.2000  
6 Photo copy of the CO Guwahati letter D 

No.StaffJ16-RLG/88/Pt dated 14.08.200 1 C2 3 

7 Photo copy of the Office Memo E 
No.B.20/GDS/PF dated 23.10.08 rn 

Filed by 

Kankan Das 
Addi. C.G.S.0 

Central Admir,isfrative Tribunal 
Guwahati Bench. 
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*THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GJWAHATI BT*CH 

Central AdnhjnistratjyeTribunal 	 IN THE MATFER OF 

10 SEP 2009 
	 Oiiinal AppIicaiin. NO.79/ 29 

Guwahati Bench 
	 Sri Noiemai Bordoloi 

Applicant 

Versus 

Union of India & Ors. 

.Respozidents 

AND- 

JHEMA'rrRoF: 

• 	 Written statement submitted by the Respondents No. 	' 4 
on behalf of all the Respondents 

WRITTEN STATEMENT 

• 	 The hunbk answering zespondents 

submit their written statement as 

follows: 

That I 	9i1I 	 Ti1c 

and Respondents No. J) in the above, case and I have gone throigh 

a copy of the applioation served on me and have,  nnderstood the contents 

throf. Save and except whatever is ipccffically admitted in the written 

3tatement, the cntenfions and staitmcnts made in the application may 

be deemed to have been denied. I mu competent and authoxized to file 

the stateineuton behalf of lI the respondents. 

(b) 	The applicaün is tiled unjust and unsustainable both in 

facts and in law. 

IN 
I 



-F' 

,t 	
2 / 

(c) 	That any action taken by the respondents was not stigmatic 

and some were for the sake of public inteitat and it cannot be said that 

the decision taken by the respondents agabat the applicants had 

suffered ftm vice of iikga1it. 

2. 	That the answerin.g respondents before giving the parawise 

zeply vould like to give the brief ltistozy of the case which may he treated 

as part of the written statement 

Srnt Naremni Rortioloi wife of late Babul Chandra. Boidoioi, 	L 
Ex MM SRO Chapannuith was approved in Group 'D' cadre under 

40 

reiaxaticu of normal recruituient rules vide CO Guwahati me 	. 

No.Staff/ 16-Mic/97 daid 11.11.99. But the siid approva). does ntjj ç 
R 

confer upon the approved caadidatca any zight for itnmed.iate absoiptii 

as that appdtUu.ent was subject to nvailthllity of vacancies. 

As there was no_vacancy of Group 'JY at that time under ( 

relaxation quota, no tbnnal onler for permanciit absorption against the 

Group 'D post was received from CC) GuwahatL Smt Bordoloi was 

engaged agaiust leave vacancy/ vae.nt post on daily wages basis till she 

was ieguir&ily alJotted to Units under the relaxttion vacancy. Smt 

BordOloi was waiting for pen ent absorption with other candidates 

and her position was at SL 9111 which was communicated to CO 

GuwahkiU with reference to their letter No. Stauf/ 16-Misc/98 dated 

30.6.2000. 

one candidate at Si No.1 from the waiting list was 

apponited permanenth agaiiist vacant post of Group '0' vide SSRM 
• 	 •. 

Memo No.6-2/7/ 17/ Ch-V dated 21.06.2001 in pursuance of CO 

Guwahati No. staff/ 16-Misc/97 dated 06.06.2001./ 

Central AdministratveTrjbun 

I 	Th 

Guwahati Bench 
4TZTt '-I 

/ 

/1 



Centra' AdrnintratiTribUflaI 
ii 	 RWI4 

/ 	 10 SEP 2009 
	 3 

C uwahati 
	 no appmva] was received fiom CO 

cminittec to fill up the vacant post of gnup 'D' 

post on coinpansionate groud. 

CO Gmvahati vke letter, No. Staff/ 16-Rlg/88/pt. dated 

14.08.2001 inthnated to all DMsinnal Head of Assam Cüxk that since 

Dhtcinrate in consultalon with Department of Personnel and Training 

had issued instruction to discontinue the waiting list of appmved 

candidates and wait listed. candidates for compassionate appointment 

had been dispensed with, chance of absorption of those apprnvcd 

candidates in the waiting list agJnst vacancies available within S1 
ceiling of Direct Recruitment quota was remote 

As such as per instructon of the Directorate conveyed vidè L 
said CO Guwahti letter dated 148.2001 wait listed appnve&P 

candidates in SA/MG/Gmup 4D Cadre were offered vide this office letter 

of the some nc dated 4.9.2002 to be absorbed in ODS vacancies with 

this undertakh, that with acceptance of 01)8 posts they would have no 

further claim for appointmtnt on any special consideitkn against 

regular Departmental vacancies and thai; they would have to take their 

turn as per, present Departmental. Policy for GDS in the matter of their 

appointment agaist further Deprental vacancies. 

Accordingly 7 cndk1ates were absoTbed against 7 vacant 

post of 01)8 with effect fxvm 0407.2007 accoxding to seniority in the 

wait list as per their undertakixg. Snt Naremai Bordoioi gave her 

willingness dated 21.02.2002 to woric against 01)8 post But due to non 

availability of more lFacant post of 01)8, Suit Botholoi with other ,  

candidateshed been working on daily wage basis. 

Subseçientiy when vacancy in GDS azvsc Suit Bordolol was  

absorbed as 01)8 w.e.L 30.102008 as per her wilhingness/undertakin. 



CentraAdrninisrtiyeTrjbu,iai 
so 

1) 

10 SEP2 

PARA WISE REPLY: 	I 	Guwahati Bench 

That with tegani to the statemnts - 	 (i) of 

the Original Application the answeiing respondents beg to state that the 

oxder vide No.B-2/7/ 17/ Ch-V date 22.11.99 was issued by SSI M/ GH in 

accordance with CO Guwahati letter No. Staflf/ 16-Misc/97 dated 

11.11.99 wherein Smt Bordoloi was approved for appointment in Group 

'1)' cadre under relaxation of nornud recruitment rules subject to 

avi1sthility of vacancies as per existing relaxation of nonnal rules and 

• 	 asoaccorngtoseniorityasperthatofrecejptoftheappb 	(flg0f 
'-. .- 

(V 
• 	 candidates. As there was no relaxation vacancies vacancies of Or 'D' T I 

that timE', Smt Bordoloi could not have been appointed against regu14 

Group 'I)' post and she was enlisted in the waiting list 

Photo copies of CO Guwahati letter No.Staff/ 16-Misc/97 

dated 11.11.99 issued by APMG .Sti 	for O/o CPMG, Guwabati and 

order vide No.B-2/7/ 17/Ch.V dated 22.11.99 was issued by SSRM/GH 

are annexed herewith as Annexui 	'A' & 'B' respectively. 

That with regard to the statements made in paragraph I (ii) 

of the application the answering respondents beg to state that Smt 

BOidoloj was engaged on daily wage basis on 10.2.2000. In view of 

Directorate's letter No.45.95/87SPB4 dated 12.04.1991 she could not 
oZZ-v7 	iY1 

be given temporaxy status since Temporazy Station was ooniinned oh the 

casuallabourers who were in the employment as on 29.11.1989 and who 

completed 240 days. Smt Bordoloi worked as daily wage worker only 

w.e.f. 10.02.2000. Thus temporazy status is not applicable to Smt 

Photo copies of the engagement office order No. B-

2/7/ 17/Ch-V dated 10.2.2000 is annexed herewith and marked as 

Anne,cure 'C' series. 
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Centra)AdmfliStTatiVeTribUfla 
*frZ 	1 c1 

SP t  

5. 	That with regath to the statements m 	paagçh 2 lof 
TttTTfl 	i'i' 

the Original Application the answering respon enbeg to statrthat 

t,T1 

since there was no vacantpost of Or. D on relaxation ground at that 

time, the applicant Smt Bodoloi could not be appointed in regular Or. D 

post 

That with regard to the statements made in paragraphs 3, 

4 (i), Gi), 6, 7, 8, 9, 10(1) (ii) of the application the answering 

respondentsbegtostatethatthydonotadmitanything 

Tatwit1othestatementsmMeinpaagrph4(3)& 

the Original Application the answering respondents beg to state that th 
	I 

applicant's case was approved Jr.appointment in Or 'D' cadre subject to 

availability of vacancies as cited.in pam No. 1(1). As there was no 

relaxation vacancy at that time, Smt Bordolol could not be app inted 

against regular Or D post but was in the waiting list at SI No.9/ 11As 

per CC/OH letter No.Staff/16-RLO/88/pt dated 14.08.2001 wait listed. 

candidates were asked to We  willingness to be absoibed in ODS 

vacancies. She gave her willingness to wark in ODSI As there was) 

vacant post of GDS at that the she could not have been absorbed in 

01)5 at that time and was engaged as ODS w.ef. 30d0.2008 when 
- 

Photo copies of the CO/GH letter No.Staff/ 16-RLR/88/Pt 

dated 14.08.2001 and Office Memorandum No.8-20/ODS/PP dated 

23.10.08 are annexed herewith as Annexur s 'D' & 'E' series. 

S. 	That with regard to the statements inc in paragraph 4(4) of 

the Original Applicaticu the answering respondents beg  to state that in 

view of the CO Ouwahati oidèr vkle No. Staff/ 16-Misc/97 dated 

11.1141999 Smt Bordoloiwas directed to work as daily rated worker due 



'Central Adrfrt 
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to non avAilRhility of relaxation vacn&.Sin 	list of dida s was 

dispenced with w.e.L 08.02.2001 in view of Dte's letter No.24-1/2001-

SPB-1 dated 06.07.2001 wait listed caudidRtes were offered ODS posts to 

be engaged agairat vacancy available. 

That with i gard to the statements msde in paragraphs 4(5) 

of the Original Application the answeii g respondents beg to state that 

during 2001, only one candidate at SL No.1 from the wait list is 

regularly absorbed in Or. D post against relaxation vacancy. Wait listed 

candidates were offered GDS post to be engaged. Smt Bordoloi gave hi; 

willingness to be absorbed as GDS. She could not be engaged in Gt1 

since there was no vacancy at that time and when vacancy arose she wai ' 

engaged as ODS w.e.f 30.10.2008. 

That with regard to the statements mad e in paragraphs 4(6) 

of the Original Application the answering respondents beg to state that 

her case could not be considered since there was no vacant post of Or. 

'D' at that time and she was waiting in the waiting list at S19/11. But 

the waiting list was dispensed with w,e,f. 06-02-2001 vide Directorate's 

letter cited above In pam 8o1 this reply. 

That with regard to the statements made in paragraphs 4(7) 

of the Original Application the answering respondents beg to state that 

the applicant gave her willingness to be absorbed in.GDS. As there was 

no vacancy at that time she could not be engaged in GDS In time due to 

non avciilnbllity of ODS vacancy and she was absorbed in ODS w.e.f. 

30.10.2008 when vacancy arose. 

That with regard to the statements made in paragraphs 4(8) 

of the Original Application the answering respondents beg to state that 

Smt Bordoloi could not be absorbed since there was no relaxation 

vacancy of Or. D at that tine and she had to wait for her turn as per her 
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position in the waiting bat Butwaitht Mwaftiku wi14  w.eJ. 

08.022001 as stated in pam 10 above. 

13. 	That with regard to the statements me in paragraphs 4(9) 

& 5(11) of the Original Applièationthè answering respondents beg to state 

that the nae of the applicant was in the wait list In the meantime the 

waiting list was dispensed with and wait listed candidates were offered 

GDS post Accordingly the applicant gave her willingness for GDS post 

and she was absorbed in GUS w.e.f .30.10.2008 when vacancy arose. 

14 	That with regard to the statements msi1e  in paragraphs 5l) 

of the Original Apphcation the answering respondents beg to state tlt' 

the apphcant could not have been absorbed in Or. 'D post due to nW ' 

availability of ielaxaficn vacancies. Her nime was in the waiting Jj Eu :'. 	.. 
the waiting list was dispensed with and she was absorbed in GDS post as 

per her willingness This does not violate the rights under Article 16 of 

the constitution of Intha. 

15.. 	That with regad tthe statenents rnnie in paragraph 5(1) of 

the O.A.the answering Respondents beg to state that the same has 

already been rephed in pam 12 & 13 of this written statement 

16 	That with regard to the Statements made in paragraphs 5 (nI) 

of the Original Application the answering respondents beg to state that in 

view of the Dire. rate's letter No.45-95/87-SPB-1 dated 12.04.1991, 

Temporaiy .tatus was confen'ed on the casual labourerswho were 

employment as on 2911.1989 and who completed 240 days Smt 

Bordoloi was engaged as daily wage worker w e.f 1002 2000 only. Thus 

her case is not qm1ified for temporay status as temporary status is 

applicable for the casual labourers who were in employment as on 

29.11. 1989 
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17 	That the application is devoi of at ft&deser ed to 

-be dismissed. 

18. 	That this written Statement has been made bona Me and fpr 
4 0  the ends of justice and equity. 

• 	It is therefoie humbly prayed befoie 
Pf 

this Hon'ble ThbunAl that the pisent 

• 	application filed by the applicant may be 

dismissed with cost * 
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VERIFICATION 

Son of Ae r-cko 	. 	 aged about 

years, raident of  

working as _4 4r " -a 
duly authorized and competent officer of the answering respondents 

to sign this verification, do hereby solemnly affirm and verify that the 

statements made in Paras(7) (i) are true to my knowledge, 

belief and information and those mMe in ParaU) '(-tC/) being 

matters of recoad are true to my knowledge as per the legal advice 

and I have not suppressed any material facts. 

And I sign this verification on this 7 day of August, 2009 

at 

TT! 

Se kr 
MS ,Gi' SL Gwaht-7$1 
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OF10E 
OF TUE CHIEF POSTMTER GENEpty : ASSAJ,1 CIRCLE: GUWjj - 781 001 

On the recommendations of the Circle Selection Commj 
	the Chief Postmaster Generai Assam Circle, Guwabastj has been pleased to approve appointment of 

------- - the following applicants under relaxation of normal recruitment rules in 
PA/SA, Postman / Mailguar 	and 	

Candidates are listed below according to seniorj as per the date of receipt of applij0 

It is clarified that the above cases have only been approved for recruitment 
- under relaxation rules by the Circle Selection Commit and the said approval does not 

confer Upon the approved Candidates any right for immediate absorption as their appointment will be further subject to avajJabfli
, 
 of vacancies as per the extant rules governing the recruitment under relaxation of normal rules

;  
Their 

appointment will further be subject. to verification of their eligibij, 
which will be verified by the appointing authorities from the original records vis-à.vi5 the 
eIigibjlj, criterj& Accordingly the approved app1ican will be required to produce 
original certificates especially certifica of educatjonai qualincaj0 date of birth etc which will be verified personally  by the appointing authorities regarding their genuine5 
before appointing them. 

L QQiilm 

01 	StaffJ16V96 Md Montez All 

%st  
SU4 445S0 	t:ii. 

C 

€ 
Name (the dcceas'j 

.heIheld inshi 

c4 

Late  
Ex Stg Postman, Son 
Guwahaj GPO 

Late Mukunda Born- 
Ex Postman, GHY GPO 

Laie Harmohan Das 
Ex PA Tamlu1p SO 

• Late Chanfra Kania Das 
Ex PA GuJ1j GPO 

Late Saharu&jj1 Choudliur 
Ex PA Pa1asj SO 

Late I(anak chMecjljj 
Ex 

8 

02 	StajIJI6..1/97 	Sri 	 Boro  

03 	SfaffJ161/98 	Miss Bulu Das 

04 	S1afl1169/98. 	SriSaIIjccvKrDas 

05 	Staff/16.10198 Md NuniJ I-Ia que 

36 	StafIy16..I 1/98 Sri Dipak Medhj 

Son 

Daughtc 

Son 

Son 

Son 

C-i 
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GuWahati Bench 

07 	StaffI16-18/98 Mrs Gitcma Devi 
Ex PA, Nalt*=5-3~ 

Upper Age of Mrs Gitema Dcvi has been condoned. 

08 	StaftY16-2/99 	SriLakshya Bora 	Late Krishna Kantà Born 	Son 
Ex Gr.D, PSD Guwahati 

09 	StaffJ16-5/99 	Sri Rabin Cli Das 	Late Surendza Nath4V 	Son 
Ex PA Guwaliati GPO 

'Cases under RO's jurisdiction 

10 Staff/23-28/961Rp Sri Siddarthá Sankar Paul Late Mthial Kanti Paul 
Ex Accil, o/o SRM Silchar 

1.1 StaffI23 -1 1/971RP Sri Pradip Kr Dutta Late Subrata Kr Dutia 
ExMMSR0Dirnapur 

12 Staff/23-16/97/Rp Sri .RajenKoach. Late Momal Cli Koch 
Ex NO Dhemaji P0 

13 StaffY23-18197/Rp Sri Sanarendrä Hazarika Late Lohit KrHa±aijka 
Ex SPM Margberita SO 

14 Staff/23-19/971Rp Sinti Smntikona Das Late Budhamoy Das 
ExPABadarpurSO 

15 Staff/23-22/971R1 Sri Chitra Narayan Bharali Sn Hireswar Bhaiali 
Ex SPM Majuli Bongaon SO 

16 Staff723-1/98/Rp Sn SarniranDas Late Subal Ch Das 
Ex Mail Peon,Diphu P0 

17 StaffJ23-9I98/pp Sn Tanay Bora Sri Suchen Cli Born 
Ex LSG S SRO Tinsukia 

18 Staff/23-10/98/Rp Sn Dipak Malalcar Late Durga Sankar Malakar 
ExPATinsukiaHO 

19 StaW23 -13/98/Rp Miss SangeetaDas Late Kamal ChDas 
Ex PA DoomDooma SO 

20 Staff/23-17/98/Rp Sri Navajyoti Das Sri PadmeswarDas 
Ex APMDiphu HO 

21 Staff/23 -7/99/Rp Th.Gopen Singh Late Th Sanatoniba Singh 
Ex MMSR0 DimaDur 

1E!OSTMAN I MAILGttARJ) CADRE. 
01 	S(afi716-27/97 	bibakarRabha 	LateDcbasKnlaRabha 

	

/ 	 Ex SPM,Baladxnàij SO 

SSt O 

SOn 

Brother 

Son 

Scm 

Sister 

Son 

Son 

Son 

Sofi  

Daughter 

Son 

Son 

Son 

til- 
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Sri Binod Bordoloi 

=3= 

Late Kusuin Ch Bordoloi ' 
Ex LSG HRQRMS GHY 

Guwajati Bench 

 

	

03 	Staff] 16.3/98 	Sri Subbash Dey 	Late Sunil Cb Dey 	 Son 
- 	 Ex SG MM HRO GHY " 

	

04 	StafU16-26/98 Sn Bhuban Rabha 	Late Düiesh Ch Rabba 	 Son 
Ex Postinàn,Rehabari SO 

	

05 	Staff/16-27/98 Miss Binita Baishya 	Late Kandarpa BaJshya \/'. 	Daughter 
Ex SG MM HRO Guwahati 

	

-. 06 	Staff/16-3/99 	Smti AnuBoro 	Late Moni Ram Born , 	 Daughter 
Ex SC MM, HRO GHY 

Cases under RO's jurisdiction: 

	

07 	Staffl23-12/97/RP 	Sri Sunangshu Chutia 	late Gana Kanta Chutia 	Son 
Ex MM Sünuluguri 

	

08 	Staff723-2/98/RP 	Smti Arati Rani Deb v Late Gopal Cli Deb 	 Wife 
Ex Postinan,Taxapur SO 

Upper Age of Smti AratiRani Deb has been condoned. 

	

09 	Stafl723-5/98/RP 	Sri Babul Ch Das 	Late Narayan cli Das 	 Son 
Ex MG URO Silchar 

	

10 	Staff/23-6198/RP 	Sri Ajoy Kr Chetia 	late Rohini Cli Chetia 	Son 
Ex MM SRO Tinsukia 

• GROUP - D CADRE 	' 	.• 
/ 

	

Noe 94 	StaW16-88/93 	SmtipNaremai Bordoloi Late Babul Cli Bordoloi 	Wife ' 
Ex MM Chaparmukh SRO 

Upper Age of Smti Naremai Bordoloi has been condoned.. 

	

02 	StafL'16-15/95 	Sri Atul Cli Born 	Late Bularam Born \-' 	Son 
Ex SG MM,GI-IY RMS 

	

03 	Staft716-39/96 	Sri Uuaxn Ramchiary 	Sri Lolit Cli Ramchiaiy 	Son 
Ex Postman,Bhawanipur SO 

04 	Staflh16-2 1/98 	Smd Padumi Das 	Late Harihar Das 	 Wife 
Ex Gr.D, Athgaon SO 

Upper Age of Smti Padumi Dis has been condoned 

05 	Staff/16-22/98 	Mrs Manju MedhiLate 	 Wife 
ExSA uwahati 	- 

/ 	 Upper Age of Smti lanju Mcdlii has been condoned. 

AttCSt  

s 

$04,:ffi  



06 	S1a11716-29/98 
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Late --------------
-0•  

uwahati Bench 	I 
L 

07 	Staff716-4/99 	Sri Kaniäl Choudhuiy 	Late Putul Choucihury 
Ex GçD, Guhaü GPO Cases under RO's Jurisdiction: 

08 	Staff/16-26I95fpJ 	Miss (iita Deka 	Late Joy Cli Deka 
Ex OS Mails,Darning Dii 

09 	Staff/23-2/96,'pJ 	Sri Praunesh cli Das 	Sri Mantu Das Patnj I 	
Ex POMnanKarimganj Bazar 10 	S(2f1723-10/96..p,p' 	

Sri SOmanta GumLate Kalirain Gunj 
Ex Postmancmh so 

	

11 	Stafl7231964,'pp 	Sri Kandaipa Kr Das 	Late Gauranga Cli Das 
Ex MG,HiO Silchar 

	

12 	StafE'2318/96..pp 	Sri Babudhan Dhsee 	Late Bijoy Kr Dhree 
Ex OS Cash-Sjjchar HO 

	

13 	StaW23-21/96..pp 	Sri Prasana Sannia 	Late Ananianath Sanna 
Ex PonaDibrugarh HO 

	

14 	Stafl723.296.pp. 	Miss Ajnabi Sonain 	Late Tek Bahadur Sonam 
Ex PostmanBindukud SO 15 	Staff/23.26/96.p,p 	Sri B i  mvajit Basumtary Late Debaram Basuinataxy 
Ex POSInlan, ChapanaUa SO 

StafJ723-2/97.pp 	Sri Tilak Cli Bordolol 	lale Kiron Bordolol 
Upper Age o(Sri Tilak Cli Bordoloj has 	E SPM (ampui SO 

 been Condoneij 
17 	Stafl723-3/97pp 	Sri Jyotish Cli Das. 	late b,otirinoy Das 

Ex MM TMO Badaipw 18 	5t2fl723..10/97..pp 	SxntjSj(nala Basumatay late RaikumarB0ry 
P0 • 	Upper Age of Smti Simala Basuma 	 Ex PA Udalgurj tary has been Condonetj 

19 	Stafff2342/97..pp 	Sri Bijoy krDas 	Lale Nijchjl Ch Das 
Ex SA SRO Dunapur 20 	Stafl723-2O/97.pp 	Sri P nkaj ba 	Late Paresh Cli Das 
Ex P05 ma brgarii HO • 21 	Safl723-2 1/97-Hp 	

Sri Monbajadur Chetij late Bhim Bahadur Clietri 
Ex Mail peon,Doom Doorna SO 22 	StW23/98pp 	Sthti Chenehi Singpho. Late Gopal Sthgphow 

Upper Age o Smti Cheneni Singphow has 	Ex Gr) Margherj. SO 
been condoneJ / 

Son 

Daughter 

Son 

Son 

Son 

Son 

Son 

Daughter 

Son 

Son 

Son 

wu 

Son 

Son 

Son 

Wife 

Mtestcd \\  
V 	

SuP 

WAS 



aaugnter 

Son 

Wife 

Son 

hbJ&o Ps#bsP& 

24 	StaflY23-8/98-RP 
	

Sri Babul Ch Panging 

25 	Staff/23-181981RP 	Smti Puspa Kuman 

2,§ 	Stafl723-4/99-RP 	Sri Pradip Garh 

The followinLy cases were rejected by the CSC: 
,tI 

£aI. .P)UUU JUIJ1 

Ex MP,Chabua SO 

late Katiram Panging 
Ex Gr.D Lilabari Airpoit SO 

late Sri Prasad KUrIUI 
Ex Gr.D,Dibrugarh 

late Mangàl Garh 
Ex Gr.D,Tinsukia HO 

vi 	tawI6-28/95 Sri Arun Kr Brahma late Kameswar Brahina 	Son 
Ex HSG-lI HRO Guwahati 

02 	Stafl723-1/97 /RP Mrs Aparna Das Late Kanailal Das 	 Wife 
Ex SDIPOs, Jorhat 

03 	Staff/16-30/98 Smti Kaiichan Hazarika- Late Chandra Kanta Hazarika 	Wife 
Ex PA. Dispur SO 

04 	Staff/16-37/95-11P Smti Basanti Mahata Late Badan Mahata 	Adopted daughter 
Ex Gr.D Karimganj HO 

1)5 	StaW23-14/98-RP 	Sri Suni Borah 	Late Ganesh Ch Borah 	Son 
ExMMMarjanj 

*Dhisional Heads in Assarn Cirde for information. 
APMG STAFF 

The Postmaster General, Assam Region, Guwahati A copy of the list 	0/0 CPMGGuwahad 
may be kept in the individual file of the eandidates concerned. 

Concerned Dealing Asstt, CO for keeping a copy Of the list to the 
lndividuaj file of the caitesconcernëcj 	 I I PANGE 

APMG STAFF\ 
0/0 CPMG GUWAEATL -1 

MStt. Su 
	 p.ttCS  

' 	

Cw 
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S 	 S rr 	To -- 

The HRO 'kMs 'c-' 	Guwati...1, 
The Supervisor (Mail Sec) RMS 'G}' Dn.. Guba1tj_1 

The SRO Chparmukh/Tezpur. S 	 • 	

.. :• .••,. 	 .,••.• 	 .. 	 S 	 , 	 • 	 . 	 S  

- No. s2/7/17/Ch-v, Dated at Guw6hat.1 te 	22nd Nv'g 
Sub • 	COmpasjonate appo1nmept undt relaxation of 

norm1 rules 

Ref •.- 	CO uwahtj letter No Staff/16_M,3c/c7 c5t'd. 11.119 

referepce o the C-C Gwahtj )ter No1 cited ab,ve, it is intimed' that the follown,g an'ia&e 	the deceased empjoeen of RMS 'GH Dt, ha,e beer, proved fo 
ptme by the Chf Post Ma ster eteral, ?ssam Circle, 

Guhaj undezre1axatjon of torml cxui ert rules jn 
Postm/ Mi1 uarc and roup *Dt cdz'es It is furthet 
larijed that the se3.d eppcovei does no ornfer upon t h e''.  aøprgd cancdates any riqht for immediate absorption as 

their a1pntme1nt will be subc 	to vailabj1j.tv of 
VCan±es aS pe existincT rules governing tbe recri,tme under 	 f nrrn1 rules and also acc - rd'ng to sejr'y 6 8 per the date of recej 	of the app1icat4n, 

Name of the 	e1ationship 
deceased employee ------.---. 

and post held 

1Srj inod Bd,1a3. 	t,ate usum Ch. 	 on -' 	 Bordolei EX_LSG SA 
1-IRO RMC Guwahatj 

20 $i Subhsh Dey 	Late SbTi.L Cb ey 	Son 
Ex SG 'M HRO Rt4S 
Guwal")atl. 	 / 

Miss 	Baishya 	Late Xandap aishva Daughter 

	

/\ 	 X...SG MM 1-mo MS 
/ 	 Cuwahatj 0  

4 Smj Ar,u orø 	L&te Mani am '3oro 	Daughter 
HRO 

	

X6St 	
Gtwahat 

Smtj Naremaj 3ordolaj Late $3obi1 Cl,. 	Wife. 
Bordo11, EX MM 
SRO Chaarm,,kh 

Sri Atul Ch, I3oro 	Late Bula Rem 13or 	St, 
Ex SC I'M HRO Guwal-,atj. 

	

p 3. 	s Manju Medhi 	Late Kartik Medl-,j 	Wife 





• 	 4 
r Ott Ato •wt t?t 

cL::i I I; 

1) :tj 	 i; 14t. 
at. c, 3ar01. 

M4 

IS ,• • W•8t. 

3) Kti4. 
/* Uato t*ztik *ó *  

**: 

'Central AdministrOtive -Fribunal  

10 

Guwahati Bench 

JIt. d Gt4 

sir*t; 	prt.it 	 *f 
ct* wt c:.  

The abv 	 tt 	Ye bfl 
'care vte 	uti 1Ptt e 	taf 	'ise/97  04 
99 t4 awa1ttt r4!a2r aSUtiQn i, t t4 11 thw 	J 

_t 
t* 	uet two tols Mol 0* t 

iLtht• thr vil I !!t  0141% a, W, *•tty pv •c. 

• 	• 	•* 
••,• * 

Air  
- 

• Ifto RAO AM 'G 	,:ti t 	ti & 
. uvr r  RAO 	 • 

q*ce *rLt 4 	2 *tt 1e*V 	/V*t 

• 	,*$•* 	• 	• 
3, 	

1 vflt 	the 

ctis4t SL t**1 c/Cat st$ 
fl2* 	 $/ rthP) Gti r 

i,• ••• 	 • • 
	hdVAIPta 

I ost  

MS 	 • 	• 

	

• 	 RM v •, 



.. 	 ---' ------ 	 —I-S'-- ------ ii(;')/" 	--- - 	 ._ 

/ bF  JE 4 . 

DEPART 	POSTS:IND 	 qc. 
OFFICE OF.THE CHIEF POSTMASTER  

ASSAM. CIRCLE:GUWAHATI-781001 
No. Staff/ 16-Rlg/88/Part 	 Dated at Guwahati, ttt4th  Aug,2001.) 

To 	 lAtrat 

All Divisional Heads in Assam Circle'. 	 I S..jofi 	 I 	in 
Sub:- 	Compassionate appointment. proposal of candidates approve and waite- 

I GuwabatlBe' 1 	Directorate in consultation with Department of Personnel a4d_rraij has already Issued ipstruction for discontinuation of waiting 
for compassionate- appointment It was clearly mentioned that the maintenance of 
waiting list ó approved candidate4houId immediately be discontinued If not already 
discontinued In Dte in its letter4lo24-1/2001-SPB I dated 6J.2001  circulated under 
this office letter of even number. dated 31 7 2001 has directed that In future the 
committee for considering request for appointment on compassionate ground should 
take into account the position regarding availability of vacancy for such appointment and 
it should 4imlt Its recommendation for apjintment only in a really deserving case 
against the vacancy meant for appointment on compassionate ground Is ava(lable within 
a year and that too within the ceiling of 5% of vacancy falling under diréctrecruitment 
quota in any group-C or 0 posts prescribed In this regard Th practice of circulating 
names of the deserving applicants to other departments has also been discontinued. 

2 	 In our circle we have got total 27 candidates for PAISA, 16 candidates for 
I Postman/Mailguard cadre and 47 , candidates for Group-D cadre approved between .." 

4 Z.12.93 to 1i11.i999 and they are jept in me waitiniist. Since wait-listing of 
J candidates ror comssionate appointment Ja_beerçibèhsed with, chance of 

Jj absorption of these approved candidates in the wal1n II€ agaInst vacancies available 
/ Within 5% ceiling of direct' recruitment quota• • is riote, This may cause hardship to the 

approved candidates. who have been waiting for qtiite a lorg period. In consideration of. ' 
this aspect Directorate has decided to consider such wait-listed candidates for 'vacant 
posts of Gramin Dak Sewak if they are willing and eligible for the, post. As perlrt5tiuctIon '. 
of Dte you are therefore requested to offer GDS-Wg I ci to the dependants of regUlar 
em loees "rou-C,or 0) who are already apWo-vecrtor a intment on cOrn sionã ' 
round and 	'• 	waitin absorption for want of r ular de rtrnental vacandes as ff  An 	 2110l Such approved candi ates will however be -appointed against GDS po 

stibject to their fulfilling all required conditions of recruitment like educational 
qualification etc It will have to be made clear to the aDDroved apoticants that with their 
acceDtance of GDS post they would have no further claim for appolnbient on any 
soecial consideration against regular deoartmental vacancies and that they would have 
to take their turn as oer Dresent deoartmental oolicv forGDS, in the matter of their 
a000intment against fijture deoartmental vacancies An undertaidnp in this reaard Mu st  
be obtained from these cndidates.before. giving any apDointment. 	 . 

st  o 
SU 

tQl 
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3. 	
The list containing names of all the approved candidates is elsed 

division-wise You may take action to ascertain the willingness and choice of stat1on, If any, from the approved and wait-listed candidates for consideration of their appointment against vacant GDS post and necessary follow-up action may be taken for 
the above instructions. However, wherever required action to fill up .GDS posts Is already 

J
/

In progress that action may continue and these posts may not be offered to walt-listed Candidates 

4. 

	

Offef of GDS.postto 	 vIIl be valid' fQr4Odennd 	t.." the scheme wQ 	 Th 	report 
Indicating offered to wait-listed cañIdates and particulars of beneficiaries may be reported quarterly to this office begi,iniiig wlr quarter ending 30 9.2001, for onward transmission to Directorte, 

ncl M 

(ANKachaa) 
Chief POstmar General 

Assam Circle, Guw6hati.78 1001 

	

• 	•. 
Copy to - 

The Postmaster General, Assam Region, Dibrugarh7801 for60 .  

	

inforrnaton, • 	 • 	 . 	 . 	 S  

Chief Postmaster General 
Assam Region, Guwahatj-78100. 

Ass0 S4 
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Gahati Bench 

JfS OH Division 	 .. 
L&i Dikàn Deka 	 SA cadre 	 3.2.98 Son of late Uttain Ch. Deka  

Ex SGMM, HRO Guwahatj  
2 	,Sri Binod Bordoloj 	 MG cadre 	. 	11.11.99 Son of late Kusum Ch. Bordolol. 	 S.  

Ex LSG HRO Guwahaü  
3 	., ri Subhash bey 	 MG cadre - . 	11.11.99 Son of late Sunil Ch.Dey 	

: Ex-SO MM. HRO Guwahati 	 . ____________ . 
4 	nu Binita Baishya 	 MG cadre 	1111 99 D/O Late Kandarpa Baishya  

Ex-SS M HRO Guwahatj 	 . 	 S 

	

5 	. Smi Mu Boro .. 	 MG cadre 	 11.11.99. < Plo late Manfrain Born. 	 .' 	 . 

• ____ Ex SGMM, HRO Guwahati 

	

• 6 	rf Upen Ch. Boro . 	• 	Group-I) cadre 	7. 123 SOn of 	Debendra Nath Boro. 
Ex. SG MM SRO Rangia 	 . 	 ..• 

	

7 	Smt Kamini Bala Nath 	 Group-D .7' 	1.12.93 W/o late Rad Rain Nath . 	 . 	 . 
ExMaiI.Peon, RMS Guwahati  

	

8. 	SmtNaremajBordoloj. 	Group-D 7 	11.11.99 	 . W/o. late Babul Ch. Bordoloi 	. 	. 	 . .
ukh y . 	 . 	 -- .• 	 . 	 . 

	

9 	Smt Amila Bo 	 . GroupD / 	12.12.94 	 . 	... -- W/o late Atul Cli. Boro 	 - 	. 

	

. Ex LSGSA, HRO Guwahati 	 . 	 . 

	

10 	Sri MUlCh. Born 	 . . 	Groüp.D 	 11.1199 Son of late Bularjin Boro 	 . 	 .• •j 	
Ex SGMM. Guwahati RMS  

	

I 11 	Smt Manju Medlu 	 Group-D 7' 	1111 99 W/olateKartjckMedjij  
Ex SA GuwahatjRMS S 	 S 	

S 	 S  
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Sub.: — casual Labourers (Grant Of 1empórary Status 
and Regularisation) cheme, 

.oY •.of irectorate's Letter No.45-9.5/87SPB-I 
d.td 1.-4-1991 on bhë. àbove:subjeOtis sent herewith for favour 
of your inf - rma'Lin guidance and necessary action 

. 

• S.. 	 •sstt .Djrectr. (Staf),.. 
Fr Chief PO=1,aster Gen CLN 6.  
sam Circlehati_78101  CO 

1Z ~cb
Aa 

te 's Letter N 45._95/7SPB-I Dthd. 1491 -  N,  

El 

0t 	I ilb 	 SSAM CIRCLE GUWAHATI 	c7 

To 	 C 	 _--- 
1) The P4G, ssarn Region, Guwahati-781 001. 
2-tç_14) All ivisiona1 Heads/units ix Assaiii 
•.Ciroie, 15 to 16) Sr,Postmaster 'uwáhati/ 

Siichar .  
$ 

No,Staff/13-22/88/Casual Labour/Rig Dated at Uuwahati . th/ -4-,  

IC 

$1) D 

A. 	 In compliance with the directons of the J'ion'ble 

	

44  sutreme court a sehmE ws drwr i,m by i1D-,+ 4 	- 

consu1thion with th 1Vhl.iStrieS o Law , 	inace&personnel \ • and the president has  been pleased to apprve the said scheme. 
The scheme s as fcllows — 

1. 	Temporry btatus t would be conferredon the casua1 
labourers in einplryment as On 29.11.89 and who c.ç)ntin:ue  to 
be currently employed and 	cohtinuous servtcC of at least one year;. kiring the year they must have been 
engaged for a perod of 240 days (206 days in the case cf 
offices ')bservingfive days weeks), 

2., 	Such casual workers engaged for full working hour. 
\ VIZ 8 hurs including 	hour's luxch time will be paid 
\ atdaily rates on the basis of the minimum of tie pay .  scale \ at daiiyrts cji the basis of thmiñimum o.t tM pay scale 

for a .regul-ar.rop' !D:.:fi&tai flciidin' DAHRA &CCA. 

A3. 	Benefit of increment at the same rate as applicable1.
,9to a 0,rrup  'D' employee would be taken ir'to account for 	-' 

/ ¶Y caulating per month rate wages, aftr completion of one 
yE 

 
of service from the date of cOnferment of 1émp'ary 

Such increment will be taken into account after 
fr'Vrne year of service subject to perfr'rmance of duty ptt fptat least 24a) days (206) days in establishments o1erving ctt 	five days week) in the Tear 

1 4. • 	 Leave entitlement will be one day for every 1.0 
• days of work, casual leave or any other kind &± leave, --

except ma -te'mity leave , will not be admissible.: Nencashmen.t 
of leave is permissible 'n termination of services for any 

I 	'rrin nr rrn th 	sn1 1 hurrs cnn ttincT qPrvj çp 	 • 



-2-2 -- 

5 7' 	Maternity leave th lady full time casual labourer 
wi'll be allowed as admissible to regular group 'D' efnployees 4  

.6. •, 	 50% of the: sexvice rerde red under Temporary status 
woul be cónted for the purp.cs 	f retirement bei.efits after 
regularisation as a regulL.. roup 'D' offia1, 

'onfermert f Thmporary tatus. does not aütörnaticail 
i.iply that the casual labrurers would; be appointed as a 

regular ,  roup '1)' employee within any fixed tipie frame. Appointment 
to grup D vac5ncies will coz'tinue to be done as per the 

•....ètt re.ruitth:et rules, hich stipulate prefereo to eli- 
gible ED ethplee. .. 

8. 	after rendering three years' continuous service after 
,- confennent f tmporarr status, the casual labourers would 'le 

/ /' treated at par withtemporary group D..employees fer the purpose of contributionoeeral prv oident fund. They would also n  
/1 further Le eligible for the granl of ?èstival Advance/Flood 
J Advance on the same onditions as are applicable to temp.'rary 

Group D employees, provided 'they furnish two surel.ies fi 
S .  p2nnaent GbVt. 	rf 'this Dépà±'trnent. 	. 

. . 

9, 	Their entitlement to productivity Linked onus. - 

continue to be at the rate a'pplica'le t casual labourers. 

10. 	Temporary status'dôes not debar dispensing with. 1  
the services of a caual labourer after following the d 

procedure. 	. 

11. 	If a lab'urer with temprary status comm fts d mi- 
conduct and the same 	,pr'o'zec,. in an enquiry after givirg 
him reasonable opportunity, his services will be dispersd... 
wi;ka. 

• asual iahourer.s may he relari3edin units ther 

~-.&
recruiting'nits alsr-. subject to availab.ilitIof vbancis. 

For purpose 'nf appointment as aregular group D 
of'ficial, the casial labourers will be allowed age relaxtin 
to the extent of'service rendered by them as csua -1 labou±'ers, 

11+ . 	. 	 The engagment o'the caua1 labourers, will cntinue. 
to be cn daily rateâ of paycn need basis. 

 

16. 	The engagement of thecasual labourers, will continue. 
to be on 	f daily rates o pay en need basis. • . 

16. . 	 The -fonnent of tmprary. staic 	tecn 
r'Ve DY posts. 

No recruitment from open market for ,group D posts 
• except compassionate appointment wiil be - done ti..1i casual 

uue w 	r 'e. ith 'the euittesquaIif- 
 

icàtio 	re ávalable-' 
to fihlJPe posts in question 

Of 

. 	 . 	 . . 4'.': - 	 " 	 . 	 • 

•  

Contd . . . ..3' 
	4 ~~rm  O'i, I 
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BIVRE IHE CENTBAL .MvUNISTRATIVE TRIBJNAL,GJWAHATI 
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- 

?\' 	4 

O.A. NO. 79Z09 

anti Na remai Bordolci 	•.. Applicant 

versus - 

Union of India & ors 	... Respondents 

Rejoinder filed by the applicant on the written 

statement of the respondent are as follows :- 

That the applicant received a copy of the Written 

Statement filed by the respondent and after going 

through the same begs to file the rejoinder as follows ; 

That the contents of the aforesaid Written staté 

ment not only misleading but it ittempt to conceal 

the truth in the matter of aforesaid case and in the 

matter of compassionate appointment in the relevant 

period fm 200t* this date. 

3, 	That the applicant begs to state that in their 

Written Statement the respondent have admitted that 

the applicant was approved for appointment b 6 a GroupD 

post by their order No. Staff/16-'Misc/97 dated 11.11.99, 

on availability of Group-'D' post. It was further 

C"oA_- 	stated that the approved candidates will be absorbed o c1 

in regular Grou'D' post according to seniroty and 

contd ... 2 
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as per the date of receipt of application. &it the 

respondent have failed to keep their own commitment 

and appointed person violating their own order. 

That the applicant begs to state that the 

respondent offered apintment to the applicant 

against leave vacancy/vacant .post till theyx are 

regularly alloted to the Unit vide their letter dated 

10 0 2.2000. In the said letter it is stated that they 

will not claim seniority/pay etc. which is quite 

contradictory to the earlier letter. It is clear from 

the above letter  
lot V,  they have alter their own 

letter within 3 months. 

That the applicant begs to state that from 

10.2.2000 to 29.10.2008 she was engaged as daily rated 

worker and from 30.10.2008 she was directed to work 

as G.D.S. employee. That the applicant is an illite-

rate woman and as she reqiires a means of livelihood 

she is working wh$nov-e-r she is directed to work. She 

is not aware of giving any undertaking. The applicant 

is working only for the survival of her family. In 

this way from 10,2.2000 to this date the applicant 

has been engaged in most exploitative manner, but till 

today she has not been absorbed in a Group-"D' Post, 

6, 	That the respondent in their Written statement 

have hi—liited the fact that there was no vacancy 

contd ... 3 
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of Group"D Post and as such she has been given other 

job which is not at all true*  airing the period from 

11.11.1999 to this date a good rumber of vacancy of 

Group-'D' Post arose and those were filled up by person 

who applied and selected such later than the applicant. 

The applicant begs to state that the respondent have 

admitted in their Wtten Statement that only one 

person was appointed in Group-IDI Post after the appro-

val of the applicant which is not correct, 

7 9 	That the applicant begs to state that one Smti. 

Sarada Bala 3iShya was appointed on compassionate 

ground in the year, 2004 and one Smti Parbati Des was 

appointed on 8.6.2005 vide letter No. 3taff/j6.CSc/2005 

dated 8.6.2005. The applicant further begs to state 

that the respondent vide their letter No.Staff/16-'CSq/ 

2004dated 13 95.2005 appointed 3 perscfls to P.A.Cadre 

and one person to Postman cadre and another person in 

Group-D post. The remaining vacancy of Group-'D' Post 

of the year 2002 along with the poSt of Guwahati Divi-

sion was diverted to C.U/Guwahati. So from the above 

facjs it is crystal clear that the respondent were 

misleading the Hcn'ble Tribunal, telling that there 

were no vacancy of the of Group-'D' Post to acconrio-

date the applicant. 

( Copy of the appointment letter of Smti Parbati 

Das is enclosed herewith and marked as \nnexuxe.- '' 

and copy of order of the C.. 1. Guahati Branch 

dated 29.5*2005 is enclosed as 

contd •. 4 
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8. 	That the applicant begs to submit that se 

could have been easily absorbed in one of the afore-

said Group-'D' post, but the respondent acted most 

arbitrarily and appointed other persons who came 

later than the applicant and thereby denied justice 

to her. 

90 	That the applicant begs to state that although 

there arose a good number of vacancies of Group- 'D' 

Post, the respondent neglected to keep their own commit-. 

ment to absorb her in a Grcup-'D' post and compelled 

her to work as daily rated worker and G.D.S. worker, 

whicn is against the principle of natural justice. 

10 6  That opposing the averment of the written state-

ment filed by the respondent the applicant begs to 

state that from the above-mentioned facts the respon-

dents have shown utter injustice and discrimination 

in depriving the applicant, in comparison to other 

candidates, which is violative of Article 16 of the 

QnstitutCn of India. 

Under the cirCumstances, it is 

therefore prayed that Your Lordship 

may be pleased to reject the pleas 

put forward by the respondent and be 

pleased to direct the respondent to 

absorb the applicant in a Group-'D' 
C-tN1e r3 	 post considering her long standing 

service to the Department. 

contd • .. 5 
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5  

VERFICTIO 

I t  9nti Naremai BOrdolci, wife of Late Babul Bordolci t  

aged about 40 years, by religicn Hindu, a resident of 

village Tupgaon, p.04 Borchila, I.strict Morigaon, 

Assam do hereby solemnly affinn and verify that the 

statements made in the above rejoinder from paragraphs 

.1 to 7 are all matter of record and rests are my 

humble submission before this Hon'ble Thibunal. 

And I sign this verification on this 

day of December, 2009 at Guwahati. 

S I G N A T U R E 
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DEPAR1'MEN' OFPO.TS;:1N.DiA 
OFFICE OF THE CHIEF POSTMASTER GENERAL 

AS,SAM CIRCLE::G(j'WAI-jA]I 

No.Staff/16-CSC/2005 	 L)ated atGuwahati the June 2, 2005 
'3 

Sub:- Recruitment of PA, Postman and (Jroup-'.D' on compassionate ground under relaxation of 
normal recruitment rules. 

,.-.-.-- ........-.-,,.,.-. ....................... 

Consequent on the recommendation of the Circle Selection Commiee held on 4.5.2005, 
the Chief PMG, Assam Circle, Guwahati is pleased to approve absorption of the following 
applicants on compassionate ground under relaxation of normal recruitment ruies in PA, Postman 
and Group-'D' cadre against the vacancies of Direct recruitment quotas for the year 2003 and 
2004 and to sillot the applicants to the Division shown against each. 

The appointment will however, he subject to verification of the eligibility which will he 
verified peronalIy by the appdinting authorities from t' original records Visà-is the .eiigibility 
criteria. The appointing authority/Divisional 1-leads to vhoni the approved candidates are alloted, 
will collect the required documents of the candidates fr' n the concerned I)ivisions. 

Cadre SI. Name of the Nainc of deceased -. 	Division . 	Remarks No. candidate 	. ollicial and alloicd 
relationship with 

the c,'didaLes 
2 3  4 5 6 PA I Agaiiit one additional thrcct. Shri 	, 	IJidit 	Kr, Sb 	Late Nagcn Ch, Sivasanr On, 

Cadre Dora Dora, 	Ex-Group- vacancy 	in 	PA 	cadre 
'D' Sivasagar HO approved 	by 	the 	Scrccning 

Coininiec for 2003 	2004 
and allotcd to. 

2 Shri Ajit Kuniar Sb 	I n.e 	)lhiriswar D;rrang fln. Against on" nit';H •rct 
Kumar, 	Ex-SO vacancy 	in 	PA 	cadre 
MM, 	IIRO(Mails) . approved 	by 	the 	Screening 
Guwahati RMS Committee for 200 	& 2004 ________ 

and allotcd to. 
3 Miss 	Ritutrishna 0/0 Late 1-liteswar (Juwahati(P) Against one additional direct 

Dcka Deka, 	. 	Ex- 1)n, vacancy 	in 	PA 	cadre 
SA(BCR), 	. approved by the Screening 
GuwahatiRMS Committee for 2003 & 2004 

and allotcd to.  4 Shri Amit Ciii Dai S/u 	hate 	Maram .aon On. Againi one additional dircct 
Ch. 	L'as, 	Ex-Gr. vacancy 	in . 	PA 	cadre 'D PS D/Guwahatj . 	 . approved 	by 	the 	Serecnizii 

Committee br 2003 & 200c3 
and alloted to. 

u-F l 
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Posur.in I Shri ParthajitNa 0 Late Pri.bir Kr. r 
Cadre Nath, 	' I)' vacancy 	in 	lo.st ama 	cadic 

Sitchar ll() api ,irovcd 	by 	he 	Serceni ug 
Colnmiu.cL for 2003 & 2004 

_________ niid atlOtC(I 'o. 
2 Mrs. ltcuii Dcvi 'W/o Latc.Di1ak Kr. Guwahati(1') Against one additnal direct 

Sarma, Ex-SA SRO )ii. vacancy 	in 	Po;tnian 	caIic 
Raugiya, (Juwaliati apprcvcd by the Screening 
[UvIS Committee for 2003 	: 2004 

(Jr. 'D' 1 Shri 	Gakul 	Cli. 
- 

Sb 	Late 	Jyotisli Goalpara Do. 
amid aflotcd to. 
Against one additional direct 

Cadre Roy Cli. 	Roy, 	Ex-SG vacancy 	in 	(Jr. 	'I)' 	cadre 
MM 	New al)provcd 	by 	the 	Screcaing 
l3ongaigaon 	tinder Committee Ir 2003 & 2004 
.'L.. 
W/o 	Late 2 San. Parbati I)as '(Ill' RMS Against one additional direct 
I larimohan 	I)as, 'acancv 	III 	Cr. 	'I)' 	cadre 
Ex-I3carcr 	No. LI approved 	by 	the 	Screening 
Departmental Committee for 2003 &11' 
Canteen, 	Guw - aha t i a ad allot ed to. 

'Ihe Div'smoimil I leads SllUi.iid iiiti w IiicYae ui iiciijuaing k) ihi 	liCe 

I LiC '..ascs of ttbOVC nicnt ioiicd euiid iWit(;:i \iverc COilSid cued by I ic CSC u n the baSIs ()i 
met it ot the cases subject to availability of vacam:ies. 

A.PjvlC tStaiV) 
()/o ('hic[ Postimuisici (Jeiiciai 

Assam Circle, Guwahati 781 001 
Cop to :- 

The PMG, Dibrugath legion, l)il)ugarh lot' in lormat ion. 
2, 	All SSPOs/SPOs/SSRM/SRM in Assani Circle. 

,3. 	The Su,pdt. 1'SD/Guahati. 	.. 
4 	. 	Con'àr'7c,J fl10-. ............ - 	 .. ......... 

For (hid Post niAt ci (.iencma I 
Assain Circle, Guwaliati -- 78 I O) I 

&)_ 

fri 

-r 



By Advocate Mr. A. Khaleque. 

- Versus - 

1. Union of liidia 
Represen tc.'d by the Secretary 
Depirtrn(.-n t of Posts 

Trib C uVerIl In Lfl L Ut II) di a 
New 1)elhi. 

The Chief Post Master General 
Assarn Circle 
Cuwahati781001. 

) 
\ 	 3. Tha Senior Supclt. of R.M.S. 

Guwahat.i Division, Guwahati. Respondents. 

lei 

( ' t T \\\1/\ i l th 

t\O. 	Ot 

iiate at (Ji'de.r: I IHS, th 	iJ th LJay Ut 1flY, 200:. 

1Ju\ iLL. \lh. Ji 	10E G. ti\iAJAN,  VI C E ILA] 1 1.AN. 

1io;\ 1.H.,U M. K. V. PRuILA1..AN, 	M1NiS1T\T 	th:iBER. 

Sri Heinanta Deka 
S/o Late MOina Ram Deka Ex-MM (BCR) 
SRO,GH' Divn, R.M.S. Ringin 
a resident of \/iliage Niz Mad artoa 
P.O: Baihata Chariali 
District: Karnrup. Applicant. 

k3y.4r.i.U.iIIid,I\dd..C.S.C. 

011 1) ER (()RU 

SIVARAjAN,  

The applicant applied tot compassionate appointment: on the 

UU itd t:li at the a p p tkan l's lath r Late Moi n a Ram .Deka a \Ia I mat 

IU.C.R.) unck'r Senior 'cord t)i' IUvl.S ., Cuwahab )ivi;ion at 

1k-thug Ia died wh ik iii s€rvce in :).i 0.2001 . The said app l ca ;cn was 

rejected by the Circle Selection Comiluttee held on 24.1.2003 which 

was conveyed vid comm unication dated 24.3.2003 at Annexu re-L 

stating that: t:h ere is no vacancy in any cad ie. The ap plican I: then 



/ 	
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submitted re.prt:(ntati0flS (Annexu re- F' & G) to the sccon 

respondent i.e. Gb ic! Post Master General. Since there is no i-espouse 

this apphiCatLOil r; Wed. 

2. 	Respondents have tiled their written statejiicnt..Nul.hiiiiu is 

stated in the written statement al)OUt thc tiling of Annexu i•e 	& C 

representations. Only atLemp : made therein is to say that: uhe 

applicant is not entitled to cornpassionat:e appoiutrnenL. Mr. A. 

Khaleque, COUflSCI for the appticant submitted that third respondent 
m ative 

'6 	did not say that the applicant: is not eligible for coin passionaL 

ppointment and that the. impugned order only stated that there is no 

vacancy for giving corn passionate appointment. Counsel fur Lhic 

applicant placed before us a communication No.SLaffJl6-CSC12004 

dated 13.5.2005 paSsed by the Assistan' PostmasI:er General (Staff), 

Gb the Chief P niaster Ceerai, Assain Circle, ( wahaU vinq 

cOn) passionate appointment to L,:he post of PA Cadre to persons, 

Postman Cadre t:o one person and Giup 'D' L.:o anol.hcr pc'rs'>u nd 

sub in ittec! thi at: all lb ese ap poi ii tnien ts were made with ret eren cc to 

the CI)iiS ',\1l0 died in .ci Io;nent.. subsequent Lo the dcaLi ot 

apphcaiits father. I ie also pointed oit that: Smt. Sarada Bala B.isliya 

compassionate. appointment to Group 'D post n the 

remaining vac::aru" of 2002 Grade. 'D' Cadre alongwith the post of 

Guwah ati Division diverted to CO/Guwahati. Mr.M.Uj\.h med. 

AddLC.G.S.C. su hmiii:ed that ft e apphi.c:a' can not 	. given.  posting of 

his choice and that: he wanted appointment only in a Group  

Counsel for the applicant submits Giat the applicant wanted 

compassionate appointment to aiiy post to which he is entitled. 

3. 	Having considered the inafter we are of the view dint impugned 

order is not a sat:isfact,ory one. However, since the apphicni I. has 
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,W1'l1 	Os 	ot bOiI (.teIiUd h. LhL 105 p Ofldt in t.her 

	

den 

wri1W 5L'UIL 	e (hrect: the. :0ndrespo.(t'P.t to .iid 	aU 

th ce mattCiS p rQjeCtod b the a p ohioan t a,
11 
ci to pass a reasoned order 

on the ceprQS1l 
tations made by the applicailt and rejected b tile 

Lird respOIidC1l 	
This wifl he. done within a period of hrce m 

b 	

onths 

ftom the reCeiPL Of 
a copy o this order. 

The Origiva ApphiCatlOU 
is disposed ot as above. 

- -------- . - 

Sd/ VICt.. CHAIRMAN  

d/ MC1BJ (J) 

Sectic's  

C.A.T (il]W.4'41 nANCY 
Guwaha78 uOi 

A Not 
eLl 
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BEFORE THE CENT1rADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH, GUWAHATI 	 T 
OA NO. 79/2009 
Smti. Nacamai Bordolci 	 . 

Applicant 

-VERSUS- 

UNION OF [NIDA & OTHERS 

Respondents 

IN THE MATTER OF: 
An affidavit filed by the respondents as per 

\ 	
direction of the Hon'ble Tribunal vide order 

dated O .12.2009 

ThatI, Shy  

office of the Chief Post Master General, Assarn Circle, Meghdoot Bhawan, 

Guwahati-1 being authothed and competent to scar this affidavit on behalf 

of the respondents and being fully conversant with the facts of the case 

based on records.. Save and except, the stai.cmeMs, wbieh arc specifically 

admitted herein below rests, may be treated as total denial. 

$ That the following candidates were approved ,tabsorption in Gr. "D" 

cadre on compassiortate groimd on01.12.1993 vide CO CIwcvahati Memo 

No. APMG (S) Confidential-1/93 Realaxaation Dated AT Guwahati the 
Loft 

07.12.1993 (Annexure-). But they were waiting 56 absorption in Gr. "D" 

cadre for want of Veancies. 

SI. Name 	of The 	apprm7ed 11 CO Gwwahai file mark 

No. candidate 

1 Smti. 	Mahamnaya 	Ram StaffYf 647/92 APMG (S) Con-1/93 

De"j I Re!LaxdatedQ7.12.1993 



- 

01 J 	?O\0 

- waat l3e' 

2 Sri UpenCh. Boro Satffh16-55/92 APMG (S) Con-1/93 

Relax dated 07.12.1993 

3 Smti. Kamini Bala Nath 	1 SatffI16-81/93 APMG (S) Con-1/93 

I Relax dated 07.12.1993 

3) That besides above anothet eandidate( as mentioned below was also 

approved for absorption in rr.  "D" cadre on compassionate ground on 

12.12.1994, who was also awaiting for absorption in Group "D" for want 

of vacancies. 

SI Name 	of 	appTo'vecl CO Gwwahati file mark 

No. candidate 

I Smti. Arnüa Boro StaffJf 6-126/94 	StaftY16-1/94 dated 

12.12.1994 

4) That there after the following candidates were also approved for absorption 

in Gr. "D" cadre on 11.11.1999 on compassionate ground vide CO 

Guwahati Memo No. STAFF/I 6-MJSC/97 dated at Guwahat the 11th 

November 1999 Annxure-I) mentioned below, who were also waiting to 

be absotbed in Gconp "D" cadve for want of vacancies. 

Si. Name 	of 	the CO Gnwahati file mark Name of cadre 

No. approved 

candidate 

Srnti. 	Narern.ai Stafl7I 6-88/93 	dated Gr. 'D" 

11.11.1999 

2 Shri 	Atul 	eli. I Staff7l 6-15195 	dated Gr. "D" 

Boro 1 111I 1999 

3 Sntti. 	Mattu Staff!16-22198 	dated Gr. "D" 

Medhi 1 11.11.1999 

M2- 



--- 	 ------ 
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. 

cent av  

	

\ 	U 1 Ji4 

I 	Guwahat B€C '' 

That as all of these candidates could not be absorbed for want of vacancies, 

all were kept in the waiting list as per their sethocity (Copy of waiting list 

at Annxure-2) tili the wait list was dispensed with vide Dte' s letter No. 

24.1.2001 SPB-1 dated 06.7.2001 (Annxure-3 both sides) circulated vide 

Co Guwaftati fetter No. Staffl'16-Ruling/88/'Pt dated 31.7.2001 (Annxure-4 

both side). As the waiting list was dispensed with, the candidates along 

with Smti. Naremai Bordoloi whose name was at SI. ( 9)  in the waitinglist ' 

could not be absorbed. in Gr"D" cadre for want of vacancies during that 

time id was therefore offëred GDS post for which she had give 

wilhngness to accept Annxure-5) 

That that in the waiting list, Smti. M.R Dey at Serial No. (1) approyed for 

absorption under reafaxation of normal recrutiemeit rule on 07.12.1993, 

wassoibed in Ot. "D" cathe under CO Guwahati letter 14o. Staff(16-

Misc/97 dated 06.06.2001 (Mnre-6) before receipt of the order of'the 

Dépaertment of dispensation  of waiting list, the other candidates of the 

wait list including Sinti. N. Bordoloi, the applicant could not be absorbed 

vazarivits prior to the date of dispensing the wait list \'ide Dte' S 

letter No. 24-01-2001 SPB-I dated 06.7.2001. 

Q 	

7) That after the wait list having been dispensed with, Shri G .C. Roy and 

Parbati Das was appro'ved fpr recruitment under relaxation of normal 

recruitment rules on conipassiotiate ground vide CO Guwahati No. 

Staff/I 6-CSC/2005 clate 0 .6.2005 (Annxure-7) against the vacancies of 

2003 and 2004. As te apoval of Sniti. N. Bordoloi, the applicant was 

I~MLft_27triencie prior to dispensing the wail list under e' s letter No. 

24-2-2001 SPB-i d2id 06.7.2001, the question of bsebtien of Stutil N. 

Bordoloi, the applicant against vacancies of 2003 and 2004 d eef  arise. 



9) That year wise vatanzy position of Group "I)" since 1999 

"Guwahati Divisioif is appenede below:- 

in RMS 

Year Total aeanc Vacaicy on compassionate ground 

$ 

(5% of total vacancy) 

1999 4 ___ 

2000 
0000,  

2001. 7 0.35= JL 

2002 9 0.45=Nil 

2003 37 1.85=2 

2004 17 	 0.85=1 

2005 46 2.32 

2006 42 2.1=2 

2007 54 2.7=3 

2008 57 	 . f 2.85=3 

\ 
1 

4 

8) That Srnti. Mahamaya Rani Dey, Wife of late Netai Cli. ]5ev Ex-SGMM of 

RMS 'Guwahati Division" was approved for absorption 1.-D4. "D" cadre on 

compassionate ground on 07.12.2003 vide CO Guwahati No. Staff47/92 

APMG (S) corn- 1i'93 Relax dated 07.12.1993 (Annxure-8) and her name 

was at St. No. (1) iii the waiting list for regn1ac absorption in (ir. "D". 

thereafter under CO Guwahati Memo No. StafVl6-1'Aisc/97 dated 

06.06.2001, Snti. M.R. De',.was appointed in Gc. "D" cadre agasit vacant 

post prior to receipt of the order of the Deapertement for dispensation of 

the system of waiting list. 
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That there was no vacancy of Gr. "D" on compassionate ground from the 

year 1999 to 2002. As such, Smti. Maremai Bordoioi could not be 

appointed in Gr. "D" cadre on compassaionte ground though she was 

approved for absorption to the cadre of Gr. "D" vide CO Guwahati Memo 

No. Satffll 6-Mi sc/v 7 dated 11.11.1999,. She gave willingness to work in 

GDS post on 21.2.2002 when the wait list was dispensed with. 

That the year wise vacancy position of Group "D" since 1999 uo to 2008 

in entire Assam Cirole, is appened be1ow- 

year Vacancy position 

Postal I RMS Total 

1999 No vacancy approved by the Directorate 

2000 No vacancy approved by the Directorate 

2001 14 14 

2002 16 ---- 16 

2003 22 6 28 

2004 17 16 23 

2005 10 10 20 

2006 No vacancy approved by the Directorate 

2007 No vacancy approved by the Directorate 

200 Nc 'vacaicy appcove4 by the Dicectoiate 

That the vacancies were ñlled up by Direct Recruitment. 

That the date of application and the dates when they were recommended 
by,  the Circle Selection Committee is shown in Annexurc 20. 

That following are documents for production before the Hon'ble Central 
Administrative Tribunal, Gu wahati Bench. 

rA.nnexire 	LetteriMemo Number 	Remarks 
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• 	
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Annxure-1 CO Ghy No.-Stafi7l6-Misc/97 Approval 	of CSC 	for 
dated 	at 	Guwahati 	the appointment 	on 
11.11.1999 Compassionate gorund 

Annexure-2 •SSRM.GH 	No-B-2/7/1 itCh-V Waiting list of approved 
Dated 	at 	Gn\'ahati-1 	the candidates 
12.7.2000  

Annexure-3 MOC 	No-24-I/200 I -SPB-I 
dated 06.7.2001  

Annexure4 CO 	Ghy 	No- 	StafE'ló- 
Rlg/88/Part Dated at Guwahati 
the 14.9.2001  

Airnexre-5 SSRMIGH No- B-217i17ICh-V Willingness 	letter 	of 
Dated 	at 	Guwahati- 1 	the applicant to work in GDS 
07.2.2002  

Annexure-6 CO Ghy No- Stafl5"1 6-Misc/97 CCYs letter for absorption 
dated 	at 	Guwahati 	the of approved candidates 
06.06.2001  

Annexure-7 CO 	Ohy 	No- 	StafiY16- Appro'val 	of 	CSC 	for 
CSC12005 dated at Guwahati appintnient 	on 
the 08.6.2005 Compassionate ground 

Annexure-8 APMG (S) Confidential-I /93 List 	of 	approved 
Relaxation 	Dated 	St 	Guy candidates recommended 
07.121993 by 	CSC 	on 	meeting 

I O.i1.1993 

Annexure-9 SSRM/GH No-13-231I 7/Ch-V Appointment 	letter 	of 
Dated at Guwahati the 14-06- Parboti Das 
2005  

Annexure-1 0 SSRM)GH • 	o-B-2i7/1 7ICh-V Appointment 	letter 	of 
dated 	at 	Gnwaha%i 	the Mahamaya Rani Das 
21.06.2001 

Annexure-1 I SSRM/GH No-B-2/7i'I 7/Ch-V Appointment 	letter 	if 
dated 	at 	Duwahati 	the Smti, Sarala Bala Baishya 
W. 5 .20  

Annexure-12 SS1UJGH 	o-B-217/i7/Ch-V Appointment 	letter 	of 
dated 	at 	Guwahati 	the Deep Chatteijee and Smti 

123.102006 RenuSwargiary 
Annexure- 13 CO Ghy No- Staffhl 6-Misci7 Approval 	of CSC 	for 

dated 	at 	Ouwahati 	the appointment 	on 
11.11.1999 I compassionate ground 

Annex'uie44 co 	Ghy 	No- 	Staff16- AppTo\'al 	of 	GSC 	for 

j 
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CSC/2002 dated at Guwahati appointment on 
the 25.02.2003• compassionate ground 

Annexure-1 5 CO 	Ghy 	No- Staff'l 6- Approval 	of CSC for 
CSCi2O4 dated at Ou'wahati appointment on 
the 13.05.2004 compassionate ground 

Annexure-16 CO 	Ghy 	No- Staff'16- Approval 	of CSC for 
CSC/2005 dated at GuwahatI appointment on 
the OS.61005 compassionate ground 

Annexure- 17 CO 	Ghy 	No- Staff7l 6- Approval 	of CRC for 
CSC/2005 dated a.t Guwahati appointment on 
the 11.10.2006 compassionate ground 

Annexwe-1 28 CO 	Gh'y 	4o- StaffI16- Approa1 of CRC for 
CSC!2005 dated at Guwahati appointment on 
the 25.01.2007 compassionate ground 

Annexure-1 9 SSRMIGH No-B-2/7/1 7ICh-V Communication of CO's 
dated 	at 	Guwahati 	the approval 	letter 	Dated 
22.11.1999 11.11.2009 (Arrnxure43) 

to various concern 
Annexiire-20 Date 	of 	submission 	of 

application 	and date 	of 
recommnedation  

End:- Annexure-1 to 20 
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AFFIDAVIT 	 , 

I Shri 
	)ct-\1 	\Cwat,v 	LA 

at present working as 

at 	4 Qc! 	 is 
respondent No.Z hence authorized by the competent authority to take steps 

and file affidavit on behalf of all the respondents and hence competent to 

sign this Affidavit, do hereby silemnty aftirni and state that the statement 

made in paragraph 

are 
true to my knowledge and belief, those made in paragraph 

being matter of records, 
are true to my information derived there from and the rest are my humble 
submission before this Hon 'bJe Tribunal. I have not 9up.pressed any 
material fact. 

And I sigi this affidavit on this --- th day of January, 2010 
at Guwahati 

Identified by 
	

Laí 1&O 

DEPONENT 
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ATMENT OF POSTS 

OFFICE OF THE CHiEF POSTMASTER GENERAL ASSAM CIRCLE GUWAHATI - 781 001 

JNO STAFF I 16—MISC 197 	dated at Guwahati the 11th November, i 

On the recommendations of the Circle Selection Committee, the Chief 
Postmaster General, Assam Circle, Guwahasti has been pleased to approve appointment of 
the following applicants under relaxation of normal recruitment rules in PA/SA, 

* 	Postman / Mailguard 	and Group-D cadtes The candidates are listed below 
according to seniority as per the date of receipt of applications 

7. 

It is clarified that the above cases have only been approved for recruitment 
under relaxation rules by the Circle Selection Committee and the said approval does not 
confer upon the approved candidates any rightfor immediate absorption as theii 
appointment will be further subject to availability of vacancies as per the extant ruIe 
governing the recruitment under relaxation of normal rules 

Their appointment will further be subject to verification of their eligibility 
which will be verified by the appointing authorities from the original records vis-I-vis the 
eligibility criteria. Accordingly the approved applicants will be required to produce 
original certificates especiallycertifcate of educational qualification, date of,  birth etc 
whch will be verified personally by the appointing authorities regarding their genuineness 
before appointing them - 

PAl SA CADRE 

Si COIRO file mark Name of the applicant Name of the deceased 	Relationship 
- 	 Emplo'ee & post held 

- •'f 	- 	4c. I-- • 	. Cases under CO's Jurisdiction 

	

01 	StaftYI6-42/96 Md Montez All 	Late Mahboob All 	 Son 
• Ex Stg Postman, 	 Q 7 	2OIU Guwahaii GPO 

	

02 	Staff/16-I/97 	Sri Bhaskar Born 	Late Mukuncla Born 	 STbn 	WF1. 
Ex Postman, GI-IY GPO 

	

03 	StafU16-I/98 	Miss Bulu Das 	Late Hannohan Das 	 Daughter 
Ex PA,Tanibulpur SO 

	

04 	StalT/16-9/93 	Sri Sanjccv Kr Das 	Late Chandra KaniaDas 	 Son 
Ex PA, Guhati GPO, 

	

05 	StaffJI6-10/98 Md Niirul Haque 	Late Saharuddin Choudhuiy 	 Son 
Ex PA Palashbari SO 

	

06 	StafL/16-1 1/98 Sri Dipak Mcdlii 	Late Kanak ch Mcdlii 	 Son 
Ex Group-D,Guwahati HO 

C. 	. -, 



.,  
$ 

07 Staff/16-18/98 	Mrs Citeinj Dcvi 	Late Dancswar Sarma 
.ExPA,NalbariDn. 

Uper Age of Mrs Gitema Dcvi has been condoned. 

08 StaOJ16-2199 Sri.Lakshya Bora Late Krishna Kanta Bora 
. Ex Gr.D, PSD Guwahati 

09 S6ff/16-5/99 Sri Rabin Ch Das pate Surendra Nath-IV 
Ex PA Guwahati GPO 

Cases under RO's jurisdiction 

10 Staff/23-281961RP Sn Siddartha Sankar Paul Late Mrinal Kanti Paul 
Lx Accil, o/o SRM Silchar 

11 StaflJ23-1 1/971RP Sri Pradip Kr Dutta Late Subrata Kr Dulta 
• Ex MM, SRO Dimapur 

12 Staff/23-161971RP Sri Rajen Koach Late Momal Cli Koch 
Ex NO Dhemaji P0 

13 Staff/2318/971RP Sri Samarendra Flazarika Late Lohit Kr Hazarika 
Ex SPM Margherita SO 

14 Sta23-19/97P Smti Smritikona Das Late Budhamoy Das 
Ex PA Badarpur SO 

15 Staff/23-22/971RP Sri Chitra Narayan Bharali Sri Hireswar l3harali 
Ex SPM Majuli Bongaon SO 

16 Staff/23-1/98/RP Sri Samiran Das Late Subal Ch Das 
Lx Mail Peon,Diphu P0 

17 StaflY23-9/981RP Sri Tanay Dora Sri Suchen Ch Dora 
Ex LSG SA,SRO Tinsukia 

18 Staff/23-10198/RP Sri Dipak Malakar Late Durga Sankar Malakar 
Ex PA Tinsukia HO 

19 Staff/23-13/981RP Miss Sangeeta Das Late Kamal Ch Das 
Lx PA Doom Dooma SO 

20 Sta11723-17/98/RP Sri Navajyoti Das Sri Padmeswar Das 
Ex APM,Diphu HO 

21 Staff/23-7/991RP Th.Gopen Singli Late Th Sanatomba Singh 
Ex MM,SRO Dimapur 

:.P0STMAN /MAILGUARD CADRE 
-: - 01 	\StaffJ16-27/97 Sri Dibakar Rabha 	Late Debas Kxita Rabha 

-' 	. 	•\ 	 Lx SPM,Baladmaii SO 

/5 v ,  
-. 	

'. 

: 

Wife 

Son 

Son 

Son •. - 

Brother 

Son 

Son 

Sister 

Son 

Son 

Son 

Soii 

Daugbter 

Son 

Son 

Son 



- 4 

V 	
V  • V 	 V 	 V 

02 StaW16-28/97 	Sri Bthod Brd1j 	Late Kusuin Ch Bordoloj 	' 

- 

Ex LSG HRO RMS GHY Son 

• .• 	 03 
V 	7 	• 

StaW16-3198 	Sri Subhash D' 	Late Sunil C Dcy  V 

V  

V 	 E VSG MM HRO OHy Son 

V 	V 	 04 
•V 

V 	 V 

&aff/16-26/98 	Sri Bhuban Rabba 	Late Dinesh Ch Rabba V V V  

Ex Postinan,P.j SO Son 	V 	V 

V:V. 

V • 	.05 Staff/16-27/98 	Miss l3inita Baishya 	Late Kandarpa.Bajshya 
V 

V 

- 
Ex SG MM HRO Guwahati Da 	V ughter 

 
V 	 V 	06 Sta1 6-3/99 	Smti AnuBoro 	Late Moni Ram Born 

Ex SG NIM, BRO GHy V 
Daught 	 V 

V 	
V 	V 	V 	

V 

V 	V 	
V V 	Cases under RO's jurisdiction: 

V 

V 

V 	

V 	
07 

V 

V V 

V Staf1723-12/971pp 	Sn Simangshu Chutia 	late GanaKanta Chutia 
V V 	 ExMSiinulugwj 

Son 

V 	 V 	 08 
V 	 V 	

V 
S6W23-2/98y 	Smti Anti Rani Deb 	Late Gopal Ch Deb 

V 	V 	V 

V 

V 	

V  

V 	 V 	
Ex Post a Tapur SO Upper Age of Smti Arati Rani Deb has 

V 	V Wife 
V  

been condoned. 
V 

. 	09 
V 

Sta23-5/9gpp 	Sri Babul Cli Das 	Late Narsyan ch Das 

V 	

•V 	
V 	- 	V 

V 	 V 	V 

V 	
V 	

Ex MG HRO Silchar Son 
V 	

V 

10 Sta fL'23-6/98/pp 	Sri Ajoy Kr Chetia 	We R.ohini Cli Clietia V V 	
Tinst&ia  

Son 

GROUP_D CADRE V  

01 Stafl716-88/93 	Smti 	aremaj Bordoloi 	Late Babul Cli Bordoloj 	
V  

• V Upper Age of Smti Naremaj Bordo 	
Ex MM 	apauk SRO joj has 

Wife 

been condoned.. 
02 StaffJ16-15/95 	. 	Sri Atul Ch Born 	Late Bularajn Born V 

Son 
V 

V 	 Ex SG NDLGHY RMS V 
03 StaW16.39/96 	Sri Uttam Ranichiary 	Sri Lout Cli Ramchiary 

Ex PD 	Blappiji. so 
Son 

04 	V Staff/16.21/98 	Smtj Padumj Das 	Late Harjhar Des 
V 	 Ex Gr.D, Athgaon SO Upper Age of Sinti Padumj Das has been condoned 

Wife 

1
05 

/
/ 

StafUl 6-22/98 	Mrs Manju Medhi 	Late 
EXVSA V  Wife 

V 
uwhatjRJ 	- Upper Age of Smti Manju Mcdlii has been condoned. V 	VV 

 Li1J 
V 	

I 

V 	V 

V 	 V  

V•VSSS • 

V 
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06 	StaW1629/98 	Smti Pratinla Talukcj 	Late Raincsh Ch Das 	Daughter Ex OS Ci Rangia SO 07 	8t16i99 	Sri Kamai Choudhu. 	Late Putw Choud1 	 Son 

	

Ex GD, Gu 	GPO 
• ' 	08 	StaW1626/951pp 	Miss Gita Deka 	Late Joy Ch Delcà 	 Daughter 

• 	

Ex OS Mails,g Dn 

	

09 	Staff/232f9&pJ 	Sri Pramesh ch Das 	Sn Mantu Das Patni Son Ex Posthiai 

	

10 	Stafl723.Io/9pp 	Sri Soinanta Quin 	Late Kaliram Gum 	 Son 
• 	

Ex Postnianxarnalabari, $0 
* 	11 	StafhJ23..196/pp 	Sn Kandarpa Kr Das 	Late Gauninga Ch Das 	Son 

-. 	
Ex MG,O Silchar 

	

12 	SW218óp 	Sri Babu 	Dh 	Late Bijoy Kr Dhe 	 Son 
- 	'• 	

Ex OS Cash Silchar HO 

	

13 	SfafYJ23-2J/%pp 	Sri Prasanta Sarma 	Late Afla1Ijath Sarma 	Son 

	

rian,Dzb 	HO 14 	SW2322/96p 	tvfiSsAjpbi 	
Ex Pos 

 SonaE 	Late Tek Bahadur Sonam 	Daughter • 	
:' 	 Ex PMmanBin&kuri SO 

15 	StaW2326/96p- 	Sri Bijjt Baunir. Late D6aram Bami1y 	Son Ex losIman Cbapwiafla SO 16 	StafhJ23-2/97pp 	Sri Tilak Cli Bordojol 	late Kiron Bordojoj 	 Son Ex SPM Kampur SO Upper Age of Sri Tilak Ch Bordojoj has been condoncJ 
17 	StaW233/97pp 	Sri Jyoish Ch Das 	late Jyotirmoy Das 	 Son Ex MM Th40 Badaipur 18 	S[a23.J0/97 	Smtj Simaja Basuinat. late 	 Bmmtary 	Wife Upper Age of Smti Si 	 Ex PA Udalgurj P0 

mala Basumatary has been condoned 
19 	StaflJ23..12/97pp 	Sri Bijoy  KrDas 	Late Nikhil Ch Das 	 Son Ex SA SRO Dunapur 

	

20 	Staf172320/97pp 	Sri Pankaj Das 	Late Paresh Ch Das 	 Son - 	 Ex Pos 	Dibniga 110 

	

21 	S(aW2321/97 	
Sri Monbahadur Chetij late Bhujn Bahadur Cbetrj 	Son Ex Mail peon,Dm Dooma SO 

	

22 	Stafh7234/98p 	
Snitj Chenchi Singphow Late Gopal Singphow 	Wife Upper Age of Smti Clieicc 	 ExGr)Mjtn SO 
nj Singphow has been cOndOd 	 ' 

\ 
\ \ 

	

0 - 
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F. 

23 	SIaIT/23-7/98-RP 

24 	Staff/23-8198-RP 

25 	Staffl23-181981RP 

Miss Bhagya Gogoi 	late Jyotish Gogoi 
Ex MP,Chabua SO 

Sri Babul Ch Panging 	late Katiram Panguig 
Ex Gr.D Lilabari Afrport SO 

Smti Puspa Kumari 	late Sri Prasad Kurmi 
Ex Gr.D,Dibrugarh 

daughter 

ScrL 

wif 

26 	StaflY234/99-RP 	Sri Pradip Garh late Mangal Garh Son 
Ex Gr.D,Tinsukia HO - 

[he following cases were reiected by the CSC 

01 	Stafll16-28/98 	Sri Arun Kr Brahrna late Kameswar Bmhma Son 
Ex HSG-II HRO Guwahati 

02 	Stáfl723-1197 /RP 	Mrs Apama Das Late Kariailal Das Wife 
Ex SDIPOs Jothat F. 

03 	Stafi716-30198 	Smti Kanchan Hazarika' Late Chandra Kanta Hazatika 	Wife 
ExPADispurSO 

04 	Staff/16-37195RP 	Smti Basanti Mahata 	Late Badan Maliata 	Adopted daughter 
• 	 Ex Gr.D Karimganj HO 

05 	StaffI23-14198-RP 	Sri Suni Borah - - 	- late -Ganesh Ch Borah 	Son 
• 	 Ex MM Mariani 

7( 7  
All Divisional Heads in Assam Circle for information. 

APMG STAFF 
The Postmaster General, Assam Region, Guwahati. A copy of the list 	0/0 CPMG.Guwahati 
may be kept in the individual file of the candidates concernecL 

0-1  Concerned Dealing Asstt, CO for keeping a copy of the list to the 
Individual file of the candidates oncerned. 	 I PANGE 

APMG STAFF\ 
0/0 CPMG GUWAHATI -1 

A 

•..••• 	r:__, -- 
OYb Ihc h 
A3um Circ1.. 	 j 

\ 	c:\ 	
AA 

 

\ 



S 	

... 

:. 	 - 

DEPARTMENIT.'OF POSTS, INDIA 	... 
o/O the Senior Superjntndênt R1S - 

 'OH Dn. Guwahati1.c, 

	

To, 	 0/0(1 	
•. "' 

A99HflI 4i .. .. The Chief. .p 	.(st.f).............. 	 - 
Ascm Circle, Cuwahatj_781001. 

S 

14 ated 6t Qw6hSfi_j 	2 ..H- : 	:- 

.. ............. 

\ , absorptjo1, 
oun 

	

. 	 .......................a-.... 

. 	
alt ;Co.cly5 ltèr No. staff/16...Mjsc/98 dtd.3O&6..2OOO 

,;../c.. 	I 5.1 	 . 	1 (.1 

•\ :''4/ 
iesi,ect of d!fferent cadres(PA/ . SA,POstmaj./f andrbup D) •in..r/o RMS 	 per \ 

	

	Profor1iurfjeow for favour of kind desposa]. 

- 
SL No.Name of the approved 'Date of approval:co 

:can id tes 	 pjl ,  Mark :Name of 

	

& father's 	
' Cac!re narne 
 1 4. 	Smt. Mha. Raj 	.. 	

. 	: staff/16_47/ I Dey 	7-12..1.93 	192 APIc (s) 1 .Group 'D' 1W/o Late Njtaj Chara-.' 	 :con-1/93 	.: nDey 	 Rel.
ax  

srrr L 	
(r.. 2 	,Sri Upen ch. Baro 461  ;s/o Late L)ebendra 	: 	-do., 	1M LL- ,Baro Ex SG MM SRO 	' 	 Con1j93 •Ranja 	

... 	 Re1ax I 

• 	

. 	
, . 'Sm •  Kamjnj l3aj.a Nath , 

	

, 	 :Staff/16_81/.  :w/o Late atj Ram 	: 	-do 	:93  APIt (s), : -do-. ,Nath Ex MM HRO Chy. 	 :Con-1/93 
Re].ax______________ 

:mt. Ami].a Baro W/O 	 Staff/16_126: ,Late Atul cli. Baro EX: 
 LSG SA HRO Guwahatj 	. . 	

; Staff/16_1/94.  :Sri Birjod Bordolol 
 • : 5/0 Late Kusum ch, 	 I  Staff/16.1.28/ ?43 Cadre l3ordoloj Ex LSG si 	: 	 . 	97 

:Sri SUbhash Dey, S/0 	
' 1 1tate SunS 1 ch. Dey 	-do-. 	t ''1 "3' 

lEx SO MM HRO, Ghy. 	: 	 S 
 IMiss Binita Baishya 

ID/a Late Knda.p. 	I 	-do-. Staff/16_26/I -do- :13'ishy Ex SG 	 98 jsro, Guwahatj 	 S 	• 	 - 



H 

± 	tT' 
8. Snft. Au Baro D/Ø 

Rain Saro Ex 	
cacre 
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c'. 	 D PART 	OF POSTS:INDIA 	 , 
OFFICE OF THE CHIEF POSTMASTER GENERAL" 

ASSAM CIRCLE:GUWAHATI-781001 
No. Staff/ 16-Rlg/88/Part 	 Dated at Guwahati, the 14th  Aug,2001 

-, rT 
To 

All Divisional Heads in Assam Circle. 

Sub:- 	Compassionate appointment proposal of candidates aoproved and waite- 
listed. 

Directorate in consultation with Department of Personnel and Training 
has already Issued Instruction for discontinuation of waiting list of candidates approved 
for compassionate appointment. It was clearly mentioned that -  the maintenance of 
waiting list 6f approved candidates should immediately be discontinued if not already 
discontinued. In Dte in its letter No.24-1/2001-SPB.I dated 6.7.2001 circulated under 
this office letter of even number dated 31.7.2001 has directed that In future the 
committee for considering request for appointment on compassionate ground should 
take into account the position regarding availability of vacancy for such appointment and 
it should limit its recommendation for appointment only in a really deserving case 
against the vacancy meant for appointment on compassionate ground is available within 
a year and that too within the ceiling of 5% of vacancy falling under direct recruitment 
quota in any group-C or D posts prescribed in this regard. The practice of circulating 
names of the deserving applicants to other departments has also been discántinued, 

In our circle we have got total 27 candidates for PA/SA, 16 candidates for 
Postman/Mailguard cadre and 47 canidtes for Group-D cadre approved between 
712.93 to 111 -9 	and there kept in the waitiD9 liince wait-listing of 

MM 

ca'ndidates for compassionate appoini'enrii'às been disènsed with, chance of 
absorption of these approved candidates in the waiting list against vacancies available 
within 5% ceIling of direct recruitment quota Is remote. This may cause hardship to the 
approved candidates who have been waiting for quite a long period. In consideration of 
this aspect Directorate has decided to consider such wait-listed candidates forvacant 
posts of Gramin Dak Sewak if they are willing and eligible for the post. As per-instruction 
of Dte you are therefore requested to offer GDS vacancies to the dependantsofrtsrular 
em plo ees roup-ç or b) who are alriipproved for appoitrnent on corn pssionate 
gcn_jrestiJl awaiting absorption for wantular ,partmental vacandes as 
on 8..2OQ1—Such approved candidates will however be appointed against GDS posts 
subject to their fulfilling all required conditions of recruitment like educational 
qualification etc. It will have to be made clear to the approved applicants that with their 
acceptance of GDS post they would have no further claim for appointment on any 
special consideration against. recular departmental vacancies and that they would have 
to take their turn as per present departmental policy for GDS, in the matter. of their 
appointment against future deDartmental vacancies. An underta}na in this reaard must 
be obtained from these candidates before giving any apcointment. 

Ilk 

.. 
O/o  

001 Abtt1 
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3, 	 The list containing names of all the approved candidates Is enclosed 
division-wise. You may take action to ascertain the willingness and choice of stations, If 
any, from the approved and wait-listed candidates for consideration of 'their 
appointment against vacant GDS post and necessary follow-up action may be taken for 
the above instructions. However, wherever required action to fill up GDS posts is already 
in progress that action may continue and these posts may not be offered to wait-listed 

/ candidates. 

/ 4. 	Offer of GDS posts to wait-listed candidates Will be vaHd for one year and 
j the scheme will be reviewed after one year. In the mërtifn'actIon taken report 

indicating number of GDS posts offered to wait-listed candidates and particulars of 
beneficiaries may be reported quarterly to this office beginning with quarter endinQ 
30.9.2001, for onward transmission to Directorate. 

EncI:AA 	 S  

La,  L__ 
: (A.N. .Kathar) 

Chief Postmaster General 	• 1 
AssamCirde, Guwahatj-781001 

Copy to:- 

The Postmaster General, Assam Region, Dibrugarh-786001 for 
information, 

Chief Postmaster General 
Assam Region, Guwahati-781,001 

\ 



Sri Diken Deka SA cadre 3.2.98 
Son of late Uttam Cli. Deka 
Ex SGMM. FfRO Guwahati  

2 .,Sri BinodBordoloi MG cadre 11.11.99 
Son of late Kusum Cli. Bordoloi. 
Ex LSG HRO Guwahati 

3 riSubhashDev MGcadre 11.11.99 
Son of late Sunil Ch. Dey 
Ex-SG MM. HRO Guwahati  

4 ,tnt. Binita Baishya MG cadre 11.1 1.99 
D/O Late Kandarpa Baishya 
ExSS MM, HRO Guwahati  

5 Smt Anti Born MG cadre 	- 11.11.99 
D/olateManjramro - 
Ex SGMM, HRO Guwahati  

6 ,Sri Upen Ch. Boro Group-D cadre 7.12.93 
Son of late Debendra Nath Boro 
Ex SG MM SRO Rang-ia  
.Smt Karnini Bala Nath Group-D / 2.93 
W/o1ateRatjRamNath T

7  
___ x Mail Peon, RMS Guwahati  

8 Smt Naremal Bordofói Group-D y 	. 11.1199 W/o late Babul Ch. Bordoloi 	. ---- 
___ ExMMSRO Chap 
9 Smt Amila Boro Group-D 	,-- 12.12.94 

W/o late Atul Ch, Boro 
Ex LSOSA. HRO Guwahati  

10 Sri MulCh, Boro GroupD 11.11.99 
Son of late Bulararn Boro 
Ex SGMM, Gusvajiatj RMS  

11 SmtManjuMcdthi 	. 	. Group-D " 1.1.11.99 W/o late Kartick Mcdiii 
Ex SA Guwahati RMS 

- 	- 	•.. 	 or.. 

-j,q- 	—3- 
- 	— 	 - - 
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(:01  70~9~Sr. Supd. ttins, GF Diva  

Guwa1ati 	781001. 

I 

Through the URO (M) Guwahati, 

Dated Guwahati the 21/02/02 

Sub- Oornpassionate appointment under Relaxation of 

Narinal rules proposal of candidate approved 

and waith listed - 

Ref :No.B-2/7/17/CUV Dtd 7th. Feb'2002. 

Sir, 
With refer toour above cited letter I 

am willing to york withtGDS 	if the vacant 

post is not in your offices 	refer the following 

post offices as my choice of Station. 

/ 

Yours faithfully, 

Dt: 	 _ 

/' 

3 ,  

'N\ 	\ 	1• 
C IO ( h 	

'''t''•e A1%4 Cici, 	
w.h4,. ld  
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OFf C OF THE CHIEF POSTMASTER GENEL;AS5AM 

	

/ )L) taff/16.pjisc/97 	Dated at Guweheti the 6,6.2001. 	 6 o 
/ 

Consequent upon the orders issued by the Chief Postmaster General s  
Assem Circle, Guwahati to concentrate appointment and absorption of cases 
for recruitment under relaxatjonof normal rules instead of at divisional 
level issued videNo.5taff/16_isc/94 dated 3.7.98 and upon the reconjmendation 
of the' Circtt Selection Committee, the Chief PI1G, Assani Circle, Guwahati has 
been pleased to approved absorption of the following applicants who had earlier 
been approved for appointment under relaxation of normal recruitment rules in 
PA/slk ,Postman/Majlguard and Group'D' cadre against the vacancies available in 
the division as shown against each. 

Their appointmert will however, be subject to verification of their 
eligibility which will be verified by the appointing authorities from the 
original records. vie—a—via the eligibility criteria. Accordingly the approved 
applicants will be required to produce original certificates especially certi-
ficate of nationality , educational qualification, date of birth etco which 
will be verified personally by the appointing authorities regarding genuineness 
•before appointing them. 

Cadre 	Name • of the candidates 	Dt..of app- Dt. of app 	Division allo-. 

	

.'ication. 	royal, 	ted 

Sri Bishnu rlalakar 	'13.8.96 	3.10.97 	Cachar(P) Dn 

	

(2 posts) 	s/o Late Mukunda 11alakar,  
(Cachar Dn.(P) 

Sri Rafiqul Islam 	26.8 0 95 	3.10.97 	Goalpara On, 
5/0 Syad Abdul Kuddus 	 . . (coalpara Dn) 

II. Postrnan/ 1. riis Putuli Bhuyan 	90.96 	18.10.00 	Darrang Dn, 

	

i±ar 	0/0 Late Radha Kanta 	 (by the Dte) 

	

0 post) 	Bhuyan.(Darrang On.) 

Rani Dey 24,5,92 	7.12.93 	RIIS'GH' On, 
tiitai ch.Dey 

\. Smt.Oipali Oevi 	13.7.92 	7.12.93 	Oarrang On. 
\ W/0 Late Larnbodar Nath, 

\(Oarrang On.) 

2 • 	
Sri Ilainuddin Ahmed, 	14.7.92 	7.12.93 	Darrang On. 
S/0 Late Naskar IUj, 
(Darang On.) 

\ 	 The Divisional Heads should inforffia the date of thr joining to this 
,31ific. 	 . 

4 S.Sflya) 
A , P .l1.G. (s te f f) 

F 	 . 	. 	for Chief Postmaster eneral, 
Assam Circle, 6uwab-&i-7e1O01. _) f 	

. 
i 	

/' ( h. Copy to - • The Divisional Heads concerned for' nfoation & 
The RPMC 9 0ibruarh for information.. 

3. Noticet3card, C.0..,Guwahati. 

- 



Al Uj3 

$ ( 
.1 

DFPARTMENT OF POS'I S INDiA 
OFFICE OF J HE CHIFF POSTMASTER GENERA 

ASSAM(IR.CLE GUWAHA1I 
t 

No.Staff/16C5C/2005 	 Datedät Guwahafi theThne 2,2005 

Sub- Recruitment of PA, Postmaiand GrQup-'D' on compassionate ground under relaxation of 
• 	irnriñl recruitment rules. 	 . 

Consqunton the recommendation of the Circle Selection Cothmittee held on 4.5.2005, 
the Chief PMG, Assani Circle, Guwahati is pleased to approve absorption of the following 
applicants on compassionate ground under relaxation of normal recruitment rules in PA, Postman 
and Group-'D cadre against the vacancies of Direct recruitment quotas for the year 2003 and 
2004 and to allot the applicants to the Division shown against each 

The appointment will however, be subject to verification of the eligibility which will be 
- ..  . verified personally by the appointing authorities from the original recOrds Vis-à-vis the eligibility 

oriteria:The appointingauthority I Divisional Heads to whom the approved candidates are alloted, 
will .collect the required documents of the candidates from the concerned Divisions. 

Cadre SI. Name of the Naineof deceased Division 	- Remarks 
No. candidate official and al]otcd . 

relationship with 
the_candidates  

2 . 	3 	. .4 .5 •.6 
T ii'i 	Bidit 	Kr. Sf6 Late Nagen Ch; Sivasagar Dn; Against one. additional direct 

Caare Bora Bora, 	Ex-Group- . vacancy 	in 	PA 	cadre 
'D' Sivasagar HO approved by the Screening 

Committee for2003 & 2004 
and alloted to. 

L Shri Ajit Kuma.r S/o Late Dhircswar Darrang Dn. Against one additional direct 
Kumar, 	Ex-SG vacancy 	in. 	PA . cadre 
MM, HROMails) approved by the Screening 
(hiwahati RMS Committee for. 2003 & 2004 

and. alloted to. 
Miss 	Ritutrislina D/o Late Hiteswar Guwahati(P) Against one additiomal direct 
Deka Deka, 	Ex- Dn. vacancy 	PA 	cadre 

SA(BCR), 	. . 	. . 	. 	. 	. approved by the Screeiing 
Guwahati RMS . Committee for 2003 & 2004 

and alloted to. 
4 Shri Amit Ch. Das S/o 	Late 	Maram NagaQn Dn. Against one additional  direct 

Ch. 	Das, 	Ex-Gr. . vaca1cy 	in 	PA 	cadre 
'D' PSDfGuwahati approved, by the Screening 

Committee for 2003 & 2004 
and alloted to. 

Contd. 

Acsty fl;-c!r'r Tcc'hnc!oy) 
' o 

	

	 "tmatc, (cieraJ 
C1rci, (.iu wati.7 i OUI 

I 
I 



Postman 1 Shri ParthaptNath S/oLatc Prabir.  Kr Cachar Dn Against one adda&vL dit 
Cadre Nath, Ex-Gr. 	D vacancy in Postman cathe 

Siichr HO approved by the Screeni'g 
:Coinmirtee for 203& 2004 
and alloted to. 

'Mrs. Renu Devi W/o Late Dipak Kr. Guwahati(P) Against one additional dicct 
Sarma, ExSA SRO Dii vacancy in Postman cadte 
Rangiya, Guwahati -- approved by the Scrceiing 
RMS Committee for 20G3..&4J)04 

and alloted to 
Gr. 7 Shri 	(Iakul 	Ch. Sb 	Late 	Jyotish Goalpar Dn. 
Cadre Ro' Ch. 	Roy, 	Ex-SO -vacancy 	in 	Gr. 	'1)'- cadre 

MM 	New 

Against one additional ditcct-

approved by the Screening 
Bongaigaon 	under Committee for 2003 &-2004 
Guwahati R11S  and alloted to.  

. Srnt Parbati Das W/o 	Late GH' RMS Against one additional direct 
Harinihan 	Das,- -. 	 - Ir  vacancy in 	 re 

7 / . 	- Ex-Bcarcr 	No.11 
Departmental 

- approved by the Scrceuing 
Committee for 2003 & 2004 - Canteeñ,GuwahatiT and alloted to. 	-. 

RMS - 
The  Diviional-Heads should inform the date of their joining to this office 

The cases of above mentioned candIdates were considered by the CSC on the basis of 
merit of the cases subject to availability of vacancies 	 t 

A P M' 
0/o Chief Postmstër Genrá1 

A.ssam Circle, Guwahati - 7810 .01 
Cbpyto.: -  . 

- 	1. 	The PMG, Dibrugarh Region, Dibrugarh for information. 

	

/2. 	All SSPOs/SPOs/SSRMISRM in Assam Circle. 
The Supdt. PSD/Guwahati. 
Concerned file. 	 - 

ATlI 	 . 

C; 	
Chief P 	nPrAl -. 

Assam Circle, Guwahati —781 001 

Rol \ 

- 
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Anxu1tQ - 	
y 	 - 

LIST OF APPROVED CANDIDATES RECOMI4ENDED BY THE C.S .C. 
O 8-11-93 FOR APPOINTM. 	UNDER RELAXATION OF NORNL OTr.NTS REs 	cROUP'D' CADRE. 	. 

iC of the_candidates 	Name of deceased/ 	File No. dO/Units invalid, official 
) iss Sandhya Rani 	D/o Late MihiramStaff/164/l' Dora, 	Sara, EX-SGM, 	SSP/Cuwahati 

Guwahati RMS, 	NO. -B-2/7/17/s. 
Shri Mjnal Kantj 	8/0 Late Nanihdra Stff/16_5/91 < Nallick, 	Ch. MalljcJc, 	SSRM/GÜWahtI - 	. 	EXLSG, S.A. 	No.B2/7/17/M. 

RMS/Guwahat.j 
Sri Tapan Kr. 	- 	3/0 Late Tankeswar Staff/1.-O/g1 Saikia', 	

Saik±a,EX_GrOUP.IDI SPos.ts/z_gx/ 
Darrang DIVjS±Ofl, 	Relaxaton_1/91 

Shri Chidananda' 	S/o Late Koia.am  Saikia, 	Chutja 	
Staff,'16_g/gl 

EX--NG 	SPSt/JRT No.. 
-. 	 Sibs-agar D±VjS!OD, 	2/Re-Iaxatjoh/Vi. 

	

¶(5)S'hrj Chandan 	3/0 Late Birendra - Staff/i'6'O/g1 

	

Chakabarty, 	Chakrabarty, E-x'- 	SRM/Silcha.r No. 
RI'iS 'S" 	B-7/1 7/Ch-iv, 

Division,. Silchar, 
() Shri. Umesh .Ch-ora, S/o Late Mahesl -i Ch. Staff/6I4/91 

B-ora,.Ex..1aji',pe'n. SPdsts/Jdrhat 
-. 	--. 	• . 	Sibsaga.njv3j0 
Shrj. Bhabirm I30ro,S/o Late E3hogen 	Starf/16_15/gl 

Boro,-x_.pst.an 	SSP/Gu.wahatj No. 	' Rehabarj. -p.O'.  
Guwahat1D1v1s10 

8hri Sanka Bar- 	S/o Date Ha:reh Ch. Staff/'1617/91 kaketi,. / 	Ba-rkakat± E 	S3'P/Gjhatj !o. G 90 roup'o'Cbaygaon, 	13/A-j/7/91 
G SIOfl uwahati D±VI, 

'(9) .Smti Sadh-ana Mi -sra, w/b Late Uaahda 	taf/16-20/91 
Nisra, ExP.A., 	SSP/Sjlchar No. 
Cachar Division; 	Bl/éctt/Relax/91 

	

..:'(io) Shr.i Kndarpa K. 	S/O Late Arabind. - Staff/16_33/ Seal, ' 	Seal, EX-SGMYI, 	SS/uwa'haj No'. - 	- 	
- - Dhubri, 	- B--2//17/Ch Ill/A. 

Smt. .'Pi ju Batuab, 	W/0 Late Samar Kah'ti Staff/16_34/92 
7SS 	

- 
---Barah, Ex-3.A., 	RN/Güwahatj No.- • 	- - 	- 	SRO,, Shillong, 	13-2/7/17/Ch 1i1/(p) 

	

(12)Mrsj,  Nufida Islam, 	W/o Late N-azrul - 	Staf/I3/92. -- 
Islam, •EX-UDC, 	SP/Tezpu Nc. 

- 	SBCO, Tezpur, 	Bx/RelaxatjOn_2/91 
Smt.. Anjali Prabba - D/Q Late Tapu Ram ' • Staff/639/g2 3ordo1oi., 	-- - Bordoloi, EX_LSGSSR/GUahatI No.' • 

- (SM 3RD, T-ezpur; - -- B2/7/17/Ap - 	 - 	
- 	çç Smt0 Sarada B1a - w/o Late DhubanCh, Staffji_4/92 Kalita, 	- • 	- - IKalita, EX-SGMM , SRM/Ghati NAtu -' • 	

1R0,RNS, Guwahaçtj 	B-2/7/1'7/B. 	- 
(15) ShrI Kaushik Ch. 	- S/u Late K.K. Nazurn 	 • Staff/16_4/92 dar, . 	• 	Nazumdar, ExMJv1,, - ' S'RM/Sjlchar No.  -SR0 Agartal, 	B-9/J.K. Mazurndar.' 

- 	-,_4___ 



-:2-. 
Narne.Of.deceased/ 

a a of_the candidates 	invaLid official 	File No CC/Unis 

(1 ) trs Jonai Daimary W/C Lute ukul Gogoi Staff/1646/92 
Goqoi)1 	 Lx-Postman,Ngaon HO SPosts/Nagaon No 

3x/161ax/52. 
Srnt. MohathayaRaniW/O:LtNtUCh. 	Staff/16-47/92 

Dey, Ex-SCM', tiRO1 	SSRN/Guwahati No. 
Guahiti, 	!32/'7/17/MR. 

(1 	:mt. Deepali Devi, 	'i/C Late Lambodar 	Staff/16-50/92 
Nath, tx-P A , 	SPosts/Tezpur No. 
Tezpur, 	Bx/Relaxation-1/2. 

Shri Pranab Ashish 	s/o Late Uma Prasana Staff/1'3-.52/92 Das, 	Das, Ey-M'3, TI'C, 	SRM/Silchar No. 
Katajchal, S' Divn , B-7/17/Ch-III. 

Malnuddin Abmed S/o Late Naskar all, Staff/16-53/92 
EX-NG, Kharupetj 	SPosts/Tezpur No 
ghat, 	. 	B'x/Relaxatjon-2/92.. 

( 2 1)shri.:Jogya Jyoti BoraS/Q Late 3okul •Bota, 
Ex-Maj.pêjon(C) 	. Staf;f/15-54/92. 
Paq-R.er, Bothapjan, 

/ 	 Tinsulcia, 

Shri Upon Oh. Boro, s/o Late Debendra 	Staf/16-55/93 
. 	Nath13pro, ExSOMR, 	3//17/UB. 

.............. . 	SRO/Rangi. a,.. 	. 	. ........... 
Shri Babin Saikia, 	S/o Late Promod Ch Staff/16-62/92 

Saikia, i'x-SPM, 	Bx/Relaxation-4/92. 
Bindukuri, 

Shri Jiten Qogoi, 	810 Lte Surendra 	Staff/i6-67/92 
Natn Gqoi, Ex- 	DR No. 5-1/Relax/ 
Postman,Tengakhat,. . J. Gogol. 

Shri Tapan Baishya, S/o Lta Lakhi Kata Staff/16.V7/93 
•Baishya, Ex-Maji 	13-1/Relax/Rectt/ 
Peon, Dikam, 	T. Baishya. V__-_.) Smt.Karnjnj Bala 	w/o LateRatirarn. 	Staff/16_81V93 	. Nath., 	. •. 	rath, E-MM, 	SSRM/Guwa.hj 	çI 

13-2/7/17/mB.  
Mrs Archana IDutta, 	/o Late Indreswar 	Staff/16-84/9%3 	I 	-' Dutta, Ex-Group'D 	B-2/Re1ax/vi. 

.: 	•.. 	= 	Jorh at 	H. 0. 	. 	!...................... .. .. 	, c.. 

Shri Nalini Prasad 	S/o Late Saiya 	St.aff/16-?86/93'' Sarrna 13arooah, 	Prasad Sarma Barooah 3x/Re1axation-2 
Ex-O/S Cash, 	. 	.. 
Nangaldoi, 

Shri Bimal Oh. 	5/0 Late ilmadhab Staff/16-94/ga 	4011* Barman, 	l3arman, Ex-Driver,  
Goalpara, 

Shri Gopal Oh 	s/o Late Gopendra 	Staff/1-10O 
Namasudra, 	Nrrnisu'dra, Ek-Gr'D' B1/Rectt/Re1th/92. 

Cachar Division,: . 	. 	
. 	

. \ \ 	u 
Smt. Gita Des, 	w/o Late Nranjan 	Staff/l6-401/93\ 

Das, Ex-Gr 'D' Ledo, TSI( B-2/Relax/2 \  ' 
k2) Shrj'Njrma]T, Db,S/0Latè Ni±endra Oh. St.af/i6-.102/93\ .................Deb1 HSG(II) 	Ô(M), 	3-2/7/17/N. 

Guwahati, 

Contd.....S.  



01 / 
Ass(t. Direcr{Tchn& 

O/o t 	
' 

I' 	( hi 	''m;cei 	CIiçf 

t. 	 0 	

Fk Ufl -:3 

Name of dëesed/ Na 	the cafldidate5 	
File No. CO/Units 

( 3 3)..tj Sanjib San- 	S/o Late Sukhëndu gupt, 	 taff/l1O3/g3 

	

. 	SenOupta, EX-SPM 	31/Rectt/Relax/92 Badarpur Bazar., 
(34) Smt, Giribala 	

W/O Late Ni.a1 Kr. Staff/16_1O4/g3 Baman, 	Barthan, 	
ExGroupt.D.I Bl/Rectt/Relax/92 P&T Dispensy,  

Silchar, 
05YShrj Jayanta.peb_ 	/o Late Binod 	Staff/i6_1Q5/9 

Bihari Debnath, 	Bl/Rectt/eiax/93 
Ex-Groupini Ha1on'. 

(36) Smt. Sonmal Konwar w/o Late Ajit Kr. 	Staff/16_108/93 Konwar, XSGMM, 
SRO, Mariani, 

The committee recoends that :the approved appljcts 

mT be .kept in ee1 for absorbjng in he future vacancies as 
per order.s of Dte. letter o. 	

dated 30-7-93.til finally absorbed in 	 .±
regular GrouD' vacant .pots,  The rspoctjve 

Divisiona1 Heads may he askd to engge them in leave or stop gap. 

temporary vcanv of Deot.1/E pos 11 they are. allotted byC.O, 

to nits accordinqly to vacancy as and when such vacancy occurs 

it clear understanding this they cnnot claim any semiority/pay 
benefit in ,futur. or su sihort 

terms engageme if ay. 

Asstt. o.stmaser .Gèe±-St af) 
For Chief Postmaster Genere1, 	GU 
Assam Circle, Guwah.ti78l OOI 0 	 - 	

0 No. APG(S)Con±idetll/3 Relaxation Dtd.at 
	7-l2 

	

COpY for info"- 	
ction - 

(1) 	All •Divisjo 	Heac 	in Assaji Lircie 
 They are requested kind]y to keep 

panel for bsorbing in the future vacaflcje$.; The approved 
candidates may be engaged on daily wage 
vacancies/Vacant posts till they are regul 

	a-1lOtdtQ the units uncer relaxation Vacancy on the cie 
	understan- ding that thev)will not claim any Snhority/) etc. 2) 	

Sr PM, Guwahatl/gllchar 	

r 00 

For Chief Postmaster 	erieral, 
Assam Circle, Guwa1-i-ipj (II 



- 

	

FICjQI 1E 	1LJ.M 	t. bjLQW 
WWAHAfl -781OQt. 

Memo N0.B-217/17JChV 	 bated et.Guwhat the 14-06-05 

in pursuance of CO &uwthiati memo no 5taffI16C5CJ2005 dt 2/8-472005 Smt 

Parbuti bas W/O Late Harimohan Ds Ex Bearer no II t)epartmental Canteen uwthati 1MS 

is hereby approved for appointment on compassionete ground under relaxation of normal 

recruitment rules to &roupubu MM Cadre and á1lotted to. under the :appoiti unit of ASRM 

(P) Guwahati MS subject to satisfying the ccndftIon of age and educational qualification 

prescribed to the cadre of Group 	 . 
The appointment will however be subject to verification of The cgibility, which will be 

verified personally by• Th appointing authorfty from The original records Vi-à-Vis the 

eligibilily criteria. 
The appointment has been granted on reiaxation of normal recruitment rules on the 

understanding that The cndidte will take proper care of The members of The family of 

deceased official failing which the appointmentJky to be reyoked. 

\ \ - 
Copy to :- 	\ 

The ASRM (P) Guwahati 'MS. 	 ation. He will please take necessary action for 

appointment of The abov n edcandidate ogainst existing vacancy after observing all 

pre-appointment formalities under inmation to This offlce. Written declaration to 
the effect That The candidate vill moiain The family of deceased official should be 

obtained from The candidate and kept on record. 
The HO 1MS UGH" bn, Guwahati For information and necessary action. 
The Chief PM&(Staff) Assam Circle, Ghy For information w,r.t, The ietter cited above. 

Smt Porvati bas W/O Late Harimohan Dos Ex Bearer no U Departmental Canteen, 
Guwohati RMS Mrough HRO(M) &uwahciti). 

Smt Das is hereby directed to report The A5RM P) Guwaheti P.M5 within 10 days 
from the date of receipt of this letter failing which it will be treated that she isrot 

interested to be absorbed in The bepcu'tment. 
The Supervisor (Mails) Ghy for information He will please arrange the delivery of The 

letter to Srnt Parvati Dos. 
6-8. The Staff IILE5TYAcctt DVL OfFice. 
9-10.  

/ 

( 	• 	 7, 	it 

5eniorpetntendenf 

PJAS t&H Dn. Guwahati-1. 

Senior Superintendent. 

RMS &H' bn, Guwaheti-l. 

1 
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jO the :eflr 	per 	t *  

Mean 
i)ted at uWth.U4, L  

St 	Y-fQ 

Actt. r' (Tchnc'ngY) 

0/0 Ir'C ( b 	.Stflnl SI I General 

Msatfl Cir ,U 	 OO 

In PursJance of the Chjf otster Oweeral Au*m %lirclf,  Guwalhstl Thttr .No tff/ 	isc/7 at6 :t1 Pahmf1ya Renj !ey we Of LfltI 	ftai h. Dey Rx 4J: Of 
*fl:. Guwhti Is hereby 	for a . ntment in  1roup 	a n Cadro an 	t iun*$ EiJ* !U2ønq cer f 1aictj of ncr*1 ruléB f 	ft*t the c.citieo of age an3 educi iea1 qua iifLcatiø p.acrtbed to the cadre of group Z) 0 

The app.intmen has been grarted in rolaxation of normal rules of recuitment on the uer st*n6inq that the 
cndidete will take proper care of the aebers of the family 
Of lat, official, fi1inç wh1h the OppOintwent La tV*ly to be revøked. 

Copy t? 

( 
Sealer u 
*I •Ø4' 	Guwaha 

1 'k\ i •  TVT $W RX3 •7}4t tq193Oc1 for  
infoz'r,iaticn, e will pleu' t*ke necessary ecUn 
fez' pointnt of above 	aiist extinj 
v104r4y aft,r obs rving all gre apiointrent fairma1tU 
iader iøU*tftn to thi, off Lee, Wz'itt decirt, 
to be effect that the ni.te will maint.tn the. 

official ah*iild he obtoilled from the ca61t.. ate 4ni3 Icept on z'ecor& flet pj tPnt will, however be uhject to vez'ifcatin of tr eligibility, which i13. be  
wtitied y th $pp ttirj Outhoz'1ty from thO or1inal 
rcor, accoringly, 4ie will be requ1rec .ruce orir maX certificate pifly ertificte 9f nationai.fty 
ec*tionsi quaiiflcatlo,,, date of birth etc, i4hich will be vertf led personally by th apjsitfng athorfty rear. din() their genuinie 	 hez' 
The XR.0 	'OH' •iDn. Guw% t, for inrnaton. 
he Z)er Po*r Cnrl (staff) AsUam Ci.z'ce tt1wahti 
for ifti, w,r. CO, Cvwatlstl letter No. staU/1 AM - . 

	P41.sc/97 de 	20I. 
eti Mhernaye ar4 Z)ey w/ 	te Nitat Ch, 'ey Z 
thrcugh 1t0/ 

5, The 3C' IM r' )n, New 	ngrjoan for ioret.ov. 
He in r.quest6 to .trene the delivery of the letter 

eve to mti Mahaya &ari 
The StefflI/Cn/Acctt o  v14 office Ouwahatj 

3 a40. OC & 

I 	.. / 
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bEPATMENT OF POSTS. INbIA 
.r 	rs r1 	 ir 	 #i' 

UWAHATI ThWOI 

5mtsarcda gaichv 
W/O Lcte Kcirok Voni-  Boihyu (Ex 5GMM) 

ra• (Khopri) 
P.O. adflatta Pcri. Vk Azora, uwthiti. 

1• 
2/t7/ChV, 	tetd at uwthiei4, the 28th Miy120O4 

5ut, Co 	 oppornt ucr  

In puruolice of CO/&H 'etter No. Stcff/16.CSC/2Oci4 dtd 1354004 
joted that you are approved for abrto under 	 n group b' 
ye c9cuni The brect 	 for 02 o.kfted ia The bMon hcwn bekw. 

The. appointn aoItvto whom oIottd wii coflt. the required 
:urnts. You are asked to report t The corerned appointing auThority for reessary 

re j Si. 1 Nare of th fwmq_ of the dj ece"e-dMon 
No i 	candi.dafe I officiai and ratianhip 

with_the_candidate  
&iotfed 

RIP 	Srnt. Sra&i Rola W/O Late Ktim.ala Kanta I Ayah Ladies I 	Th  
Baishya Eç 5G'MM Hot1 PTC/ 11 	Vocana of 2002 tn 

cuoMi1 P.MS øuwahati 1 GrupY cong 
j with thp, Post Of 61-if 

to CO/&H 

The above.. case was considered by the CSC on the basis of merit of the case subject 
wa1abiity of vacancy. 

nior uøe.rntendent, 
MS GH Evi, wahafl. 1. 

" °- 
i, The Director FTC Guwchwp, for information & n/ct 

The Chief PAk& (Staff) Assain Circle &uwhati for favour of information w.r.to 

	

I 	..._ 

	

J/ ri 	- iO above. 
The SSPo,s Guwahati. 
Concerned fiie of The. candidate 

5 OC & 5po 	

tflchn flv) 
aI 	Senior Superintendent, 

	

Aorn ;liG, (Ju wuht. 781 .00; 	 S & h ri, G1IWOflOT;- i. 
/4 
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OFFICE 	f%.•"4 

Memo No B-2/7/17/Ch-V 	 Dated,at Guwahati the 23-10-u6 

In pursuance of CO Guwahati memo no Staff/16-CSC/2005 dated 11-10-06 the tolloWing 
candidates are hereby approved for appointment on compassionate ground under relaxation of normal 
recruitment rules to Group 'SD" Mail Man cadre and allotted to under the appointing unit mentioned 
against their respectIve name subject to satisfying the condition of age and educational qualitication 
prescribed to the cadre of Group 'D' 

L 	 Sil Deep Chatterjee 
S!O Late Himel Baran Chatterjee 
Ex-MM,SRO Rangia 

2. 	 SmtRenuSwargiary 
WIf' I !+ W 	t+:& cminrf1%s 

IRM GH 2nd  Sub 

 

NO 
SRO Shiltong 11 	.\ 

 

LUI. I Jl IIIUJ 	LJl IJJ 7 
Ex-SA,SRO Shillong 

The appointment will however be subject to verification of the eHgibilit, whicwiH be 
verified personally by the appointing authority from the ollginal records VIs-à-Vls the eligIbility criteria. 

The appointment has been granted on relaxation of normal recruitment rules on the 
understanding that the candidate will take proper care of the members of the family of deceased 
official failing which the appointment Is likely to be revoked. 

Senior Superintendent 
RMS GH On. Guwahati-1 

Copy to:- 
1-2. The IR.M GH 27d  Sub Dn Rangia/SRO Shillong. He will please take n/a for appointment of the 
above noted candidate against existing vacancy after observing all pre-appolntment formailties under 
Intimation to this office. Written declaration to effect that the candidate will maintain the family of the 
deceased official should be obtained from the candidate and kept on record. 
3.The HRO RMS "GH"Dn Guwahatiforinformation & necessary action. 
4 The SRO Rangia for information & n/a. 

The SRO New Bongaigaon for information. You will please hand over the party copy of Sri Deep 
Chatterje.e under clear receipt. 	 - 

Smt Renu Swargiary, 	 You are hereby directed to report the 
W/O Late Hemant.a SwarIary 	 IRM GH 2 Sub On RangIajSRO Shillong 
Ex-SA,SRO Shillong (Through SRO Shillong 	 within 10 days from the date of receipt of this 
SrI Deep Cbatterjee 	 letter falling which It will be presumed that 
S/0 Late Hirnél Baran Chatterlee 	 you are not Interested to be absorbed In the 
Ex-MM,SRORangia 	 Department 
(ThroughsRoNewBongalgaon) 

VIII :- Bhakarivlta 	 ) P0 & Dlstt : - Bongakaon 	 - 
The Chief PMG(Staff),Assam circle Guwahati w.r.t the memo cited above. 

9-12 PF of the candidates at Divisional office/Appointing unit. 
13-15.The Staff-II/Estt/Accountaft Divisional office. 
16-17.0/C&Spare. 

Senior Sup 
RMS GM On. Guwahati-i 
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DEPARTMENT OF POSTS 

4II CflF POST 	GENERAL: ASSAMCmCLE GIJWAUATL-78l°°' 

• STAFF 16 .—MISC /97 	
dated at Guwahati the ii November, 199 

On the recommendations of the Circle Selection Committee, the Chief 
oitmaster Gàeral, kssan CIrcle, Guwahasti has been pleased to approve appointment of 

the following applicants under relaxation of normal recruitment rules in 
PA/SA, 

figuard and Group-D cadres. 
Postman / Ma  

ccordiflg to 
It is clarified that the above cases have only been approved for reiruIL1uu. 

under relaxation rules by the Circle Selection Committee and the said approval does not 
confer upon the approved candidates any right for immediate absotPtiO1' as their 
appointment will be further subject to availability of vacancies as per the extant rules 

governing the recruitment under relaxation of normal rules. 

Their appointment 
 will further be subject to verification of their eligibility 

which will be verified by the appointing authorities from the original recordS vis-à-vis the 
eligibility criteri Accordingly the approved applicants will be required to produce 

L  original certificates especially certificate of educational qualificatiofl date of birth etc 
which will be verified personallY by the appointing, authorities regarding their genuineness 

before appointing them. 

PAl SA .CADRF 
licant Name of the deceased 

SI COIRO file rnad Name of the ann 	lec & postJ!d 

Ii 

An 

Cases urider CO's luris4iti 0  

,4 . 	StafiY16-42196 Md MonteZ Au 

..6 	Staffl 16-1/97 	Sri Bbaskar Born 

StaffI16-1198 	Miss Bulu Das 

StaffI16-9198 	Sri Sanjeev Kr Das 

Staff71640/98 Md Nurul Haque 

Late Mahboob Au 
Ex Stg Postman, 
Guwahati GPO 

Late Mukunda Born 
Ex Postman, GuY GPO 

Late HannOhafl Das 
Ex PA,TafllbUlPur SO 

Late Chandra Kanta Das 
Ex PA, Guwahati GPO 

Late Saharuddm ChoudhurY 
Ex PA Palashbar SO 

On 

Daughter 

Son 

Son. 

?Oin 

rf 

Staff/16-11/98 Sn Dipak Medhi 
Late Kanak ch'Medhi 
Lx Gr0upD;GUWthat1 HO 

Son 

•T)rc'ter Tecbn&ry) 

0 o 	.- 	r 	.. ......:c 

rI 	ào w 	i-7b1 uOL 
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' StaflY16-18/98 Mrs Giteihn Devi 	Late Daneswar Sanna 
-, 	ExPA,NaltanDn. 

• 	 Upper Age .of Mrs Gitetna Dcvi has been condoned. 	
AVI 

• Staff/16-2/99 	Sri Lakshya Bora 	Late Krishna Kanta Born 	Son 
Ex Gr.D, PSD Guwahati 

M9 	StaffJ16-5199 •. 	Sri Rabin Ch Das 	Late Surendra Nath-IV 	Son 
Ex PA Guwahati GPO 

jr Cases under-RO's jurisdiction 

•f 	JW" StafiY2-3-28/96/RP 	Sri Siddartha Sankar Paul Late Mrinal Kanti Paul 	Son 
Jj 	 Ex Acctt 0/0 SRM Silchar 
j. 

Staff/23-1 1197/P.P 	Sri Pradip Kr Dutta 	Late Subrata Kr Dutta 	Brother f 	 Ex MM SRO Dimapur 

StafiY23-16/97/RP 	Sri Rajen Koach 	Late Momal Ch Koch 	Son 
Ex NG Dhemaji P0 

StaffJ23-18/97/RP 	Sri Samarendra Hazarika Late Lohit Kr Hazarika 	Son 
Ex SPM Margherita SO 

Staff'23-19/97/PP 	Smti Smrilikona Das 	Late Budhamoy Das 	 Sister • 	 ExPABadarpurS() 

Staff/23-22/97/RP 	Sri Chitra Narayan Bhàrali Sri Hireswar Bharali 	Son 
Ex SPM Majuli Bongaon SO 

Staff/23-1/98/RP 	Sri Sainiran Das 	Late Subal Ch Das 	 Son • 	 • Ex Mail PeOn,Diphu P0 

Stafl723-9/98/RP 	Sri Tanay Born 	Sri Suchen Ch Born 	 Son 
/ 	• 	 Ex LSG SA,SRO Tinsukia 

StaffJ23-10198/P.P 	Sn Dipak Malakar 	Late Durga Sankar Malakar 	Son 
• 	 ExPATinsukiaH() 

StafiY23-13/9SIRP 	Miss Sangeeta Das 	Late Kamal Ch Das 	Daughter. - Ex PA Doom Dooma SO 

Staff/23-17/98/RP 	Sri Navajyoti Das 	Sri Padmeswar Das 	 Son 
Ex AP,Diphu HO 

Staff/23-7/991RP 	Th.Gopen Smgh 	Late Th Sanatomba Singh 	Son 

	

- 	 Ex MMSRO Dimapur 

- POSTMAN / MAILGUARD- CADRE 
L 	 Stafff16-27/97 Sn Dibakar Rabha 	Late Debas Kauta Rabha 	 Son 

Ex SPM,BaladmariSO 	 - 

PIG \ 	- 
k 	 m, 001  
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A116-28/97 Sri Binod Bordoloi 	Late Kusum Ch Bordoloi 	 :Son 

Ii 	 Ex LSG HRO RMS GHY 

i 16-3/98 	Sri Subbash Dey , 	Late Sunil Cli Dey 	 Son 
Ex SG MM 1-IRO GHY 

StaffJ16-26198 Sri Bhuban Rabba 	Late Dmesh Ch Rabha 	 Son 
• 	 Ex Postrnan,.Rehabari SO 

StaffI16-27/98 Miss Binita Baishya 	Late Kandarpa Baishya 	 Daughter 
Ex SG MM HRO Guwahati 

/ Staff/16-3199 	Smli Anti Boro 	Late Moth Ram Boro 	 Dan 

• 	
Ex SG MM, HRO GHY 

\ 	4\ 

Cases under RO s iunsdiction: 	 \ 

Stafl723-12/97/RP 	Sn Srniangshu Chutia 	late Gana Kanta Chutia 	on 
Ex MM Simuluguri \\ 

Staff/23-2/98/RP 	Smti Arati Rani Deb 	Late Gopal Ch Deb 	 Wif 
Ex Postman,Tarapur SO 

Upper Age of Sniti Arati Rani Deb has been condoned. 

Staff/23-5/981RP 	Sn Babul Cli Das 	Late Narayan ch Das 	Son 
Ex MG HRO Silchar 

StaW23-6/981RP 	Sri Ajoy Kr Chétia 	• late Rohini Cli Chetia 	Son 
Ex MM SRO Tinsukia 

• GROUP - D CADRE 
Staff/16-88/93 	"imti Naremai Bordoloi Late Babul Cli Bordoloi 	Wife 

	

• 	 Ex MM Chaparmukh. SRO 
Upper Age of Smti Naremai Bordoloi has been condoned.. 

	

/62 	StaffJ16-15195 	—Sri Atul Ch Boro 	Late Bularam Boro 	 Son 
Ex SG MM,GHY RMS 

Staff116-39/96 	Sn Uttam R.amchiary 	Sri Lout Cli Ramcbiary 	Son 
Ex Postinan,BhawaflipUr SO 

	

04 	StaftY16-21/98 	Smti Padumi Das 	Late Harihar Das 	 Wife 
Ex Gr.D, Athgaon SO 

Upper Age of Smti Padumi Das has been condoned 

Staff/16-22/98 	-Mrs Manju Medhi 	Late Kartic Medhi 	 Wife 
Ex SA Guwahati RMS 

Upper Age of SmtiManju Medhi has been condoned. 

0 o I c 	
IRl4I 

tuu 	 .78 :i t. 	. 

it 
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'VSta16-29/98 	

Smli Pratüna Talukdar Late Ramesh Ch Das 	Daughter 
.. 	 •:. 	 Ex OS Cash, Rangia SO 

Staff/16-4/99 	 SrI Kantil Choudhury 	Late Putul Choudhury 	Son 
- 	 Ex Gr.D, Guwahati GPO 

• 	 ses under RO's Jurisdiction:. 

• . /4 	Sta'16-26/95/RP 	Miss Gita Deka 	Late Joy Cli Deka 	 Daughter 
Ex OS Mails,Danang Dn 

StaW23.-2/96/Rp 	Sri Pramesh ch-Das 	Sri Mantull)as Pathi 	. 	 Son • 	••- 	 . .. 	

. 	 -Ex Postman,Kanmganj Bazar 

Staff/23-10/96-Rp 	Sn Somanta Gum 	Late Kalitam Gum 	 Son 
Ex Postman,Kamalabari SO 

	

•l-1 	5tafl723-12/96fRp 	Sri Kandaipa Kr Das 	Late Gauranga Cli Das 	Soii 
Ex MG,HRO Silchar 	. 

	

l2- 	StafiY23-18/96-RP 	Sri Babudhan Dhree- 	Late.Bijoy Kr Dhree 
ExOSCash5jlchar}{O / 	

. 	 \ -• StafiY23 -21196-Rp 	Sri Prasanta Sarma 	Late Anantanath Sarnia 	Son \ EXPoStInan,DibrugarhHO 

	

./I4 	StaflY23-22/96-Rp .. 	 Miss Ajnabi Sonam . Late Tek Bahadur Sonam 	Daughter 
Ex Postman,Bjndukuri SO 

• 	\_-15 	StaffJ23-26/96-Rp 	Sri BiswajitBasuniataiy Late Debaram Basumatary 	Son 
ExPOStInanChapn11jSO 	. 

	

\J6 	Stafi723-2/97-Rp 	Sri Tilak Ch Bordoloj 	late KironBordoloj 	 Son 
Ex SPM Kampur SO Upper Age of Sn Tilak Ch Bordoloi has been condoned 

Staff/23-3/97-R.p 	Sri Jyotish Ch Das otirmoy Das 	 Son 
Lx MM TMOBadarpur 

	

, 18 	Staff/23-10/97-Rp 	Smti Siinala Basuinataiy late Rajkumar Basuinataiy 	Wife 
Ex PA Udalguri. P0 Upper Age of Smti Simala Basumatary has been condoned 

Staff/23 -12/97-Rp' 	Sri Bijoy Kr Das 	Late Nikbil Ch Das . 	 Son 
Ex SA SRO Dirnapur 

StaW23-20/91-Rp 	Sri Pankaj Das 	Late Paresh Cli Das 	 Son• 
Ex Postinan,Dibrugarh HO 

	

24- 	Staffl23-21/97-pp 	Sri Monbahadur Clietri late Bhim Bahadur Chetri 	Son 
Ex Mail peon,Doom Dooma SO 

	

j~ 	StaW234/98-Rp 	Smti Chenehi-Singphow Late Gopal Singphow 	Wife 

	

• 	

• 	 Ex Gr.D Margherita SQ 	 - 	 r Upper Kge of Smti Cheneni Singphow has been condoned 	- 

bc*It 
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r Staff/23-7/98-RP 

StaffJ23-8198-RP 

Staffl23-18I98IP 

StaflY23-4/99-RP 

=5= 

MiSS Bhagya Gogoi 

Sri Babul Ch Panging 

Smti Puspa Kuman 

Sri Pradip Garh 

late Jyotish Gogoi 
Ex MP,Chabua SO 

late KaliramPanging 
Ex Gr.D Lilabari.AiipOrt SO 

late Sri Prasad Kurmi 
Ex Gr.D,Dibrugarh 

late Mangal Garh 
Ex Gr.D,Tinsukia HO 

daughter 

Son 

We 

• 	
The, following cases were rejected by the CSC: 

01 	StaflY16-28/98 	Sri ArunKrBrahma 	late KaineswarBrahrna 
Ex HSG-ll HRO Guwahati 

02 	StaffJ23-1/97 IRP 	Mrs Apama Das 	Late Kanailal Das 	 Wife " 
Ex SDIPOS, Jorhat 

03 	StaffI16-30198 	Smti Kanchan Hazarika Late Chandra Kanta Hazarika 	Wife 

• 	/ 	
ExPADiSPUISO 

04 	StaffJl6-37195P.P 	Smti Basanti Mabata 	Late Badan Mahata 	Adopted daughter 
Ex Gr.D Karimganj HO 

05 	StaffI23-14/98-RP 	Sri Suni Borah 	Late Ganesh Ch Borah 	Son 

0 	 ExMMMariam 

COPY TO: 

• 	 1. All Divisional Heads in Assam Circle for information. APMG STAFF 

2- The Postmaster General, Assam Region, Guwahati. A copy of the list 	0/0 CPMG.,Guw ahati 

may be kept in the individual file of the candidates concerned. 

3. Concerned Dealing Asstt, CO for-keeping a copy of the list to the 
Individual file of the candidates concerned. 	

I PANGERNUNG 
APMG STAFF 

c\\ 	
0/0 CPMG GIIWAHATI -j. 

L\•SU. 	"r T-rnr'cy) 
0.0 	h: 

Liu 	781 001 

/1 -' 
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UtPAIDt11! OF i'US:iS 
OFFICE OF ThECl?lltF PQSTMASTR GENERAL:ASSAM. CIRCLE:'\ 

GUWAHATI-781001. 

lo.Staff/16-CSq2002 	 Dated at Guwahaji th612.0 

Consequent upon the recommendations, of the Cirde Selection Committee,. the CPMG, Assarn Circte Gu.wahati is Dleased to apEwove absortión of the followinq. applicants 
under relaxatIon of normal recruitment rules in Pi\/SA cadre, Postman cadre and Group'D' 
cadre against the vacancies of. Direct Recruitment quota for 2001 avallable in the Division 
ShoWn against each. 

The appcntment will however, be subiect to verification of the eligibility which 
wilt be verified personally by the appointing authorities from the Original records vis-a vis the ;.-;t.jI;, 	-r1. 	 l-K ..J I%L IU. II I UIJJJ%JIl UJI 9 UUU IUI iIy; LI V lttJ& IUI t IUtL. W VVL ftJ Ii LI I UJJI.fl VW L.U& IaI%Ju. are allotted, will collect the required docurriei,ts of the caiididates from the concerned 
(MSiOflS. 

Cadre 	St. Name of candidates 'Name of deceased/invalid official F Division allotted NO 	•. 	 and relationship with the 

PA/SA I Smt. Hiramon 1 HakVD/O 
I 	. 

. 	.i 	. 	 . 	. 
Late Hara kanta ilalol, Ex. Guwahati (P) On. cadre ' 'Postman GtAwatiati: GP 

Goalpara Dn. 2 SrI BbuI Boo S/O Late Rabindra •Boro, Ex.SA 
(BcR)RQ,Rangia inder 'GH' 
RMS On, 
0/0 Late Ajit th. Boro, Ex. SAIGuwaliatUp)Dn. 3 talita 	" 
(BCR) SRC) Rangia under 'Gil' 
RMSDn. 

Postman,1  I Sri Ritup;na 
. Rajkhciwa 	- 

5/0 Late Hite war Rajkhowa, PA, Tinsukia Dn. t Tfasukia 
Sf0 Late Siklat Namasudra Group i) 

Cadre 
I Sri Sukanta Roy Darrang On. I 

. 
Postman , Cachar On  
W/O Late Rarnpiyri Karijan,Gr'D' .2 Sint.. ,ii 	Jiarijan 	. 

' 	. 	. 	' 	. 
Tinsukia I Tinsukia H.G. 

nay) 
'))tli cin;h 1  u 	)dI, 	>Q 

I 
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The aivisional heaas sbotna inform me date of tneir joining to tnis office 

The cases of aDove mentioneci canaidates were consiaeçd by the CSC 
alongwith those mentionec:14 the 4: . selectim was made ois basis of merit. 
of the cases subject: to aviIabflity of vacandes The names Tored in, theendosed list 
couid not be considered as there is no other vacancy in any cadre. 

SS  • 	 . 	A.P. .Q.(Sta-. • 	
For Chief Postmaster Generalj  

Assarn O.cle, Guwahti-781OO1. 

	

LOPWAR, 	 slon 

	

1. 	ThePMG,Dibrtigath. 

	

2 	All S 	iSPOSfS'fMMS in Assam Cirde & Dibniga$ Region. 

	

3. 	Concerned file. 

For ciii 	stmaster 
Assamciccle, 

43Z' 

çc 
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DEPARTMENT OF POSTS::ThIDIA 
	

\ •\ 
OFFICE OF THE CHIEF POSTMASTER GENERAL 

ASSAM CIIRCLE::GUWAHATI 

No. Stafl/1 6-CSC/2004 	 Dated at Guwahati the May 13, 2004. 

Consequent upOn the recommendation of the Circle Selection Committee, the Chief 
Postmaster General, Assam Circle, Guwahati is pleased to approve absorption of the following 
applicants under relaxation of normal recruitment rules in PA caçlre, Postman cadre and Group 
'D' cadre against the vacancies of Direct Recruitment Quota for 2002 alloted to the Divisions 
shown against each. 

The appointment will however, be subject to verification of the eligibility which will be 
verified personally by the appointing authorities from the original records vis-à-vis the 
eligibility criteria. The appointing authority/divisional Heads to whom the approved candidates 
are alloted, will collect the required documents of the candidates from the concerned divisions. 

Cadre Si Name 	of Name 	of 	deceased Division Remarks 
No candidates official and relationship alloted 

with the candidates  
1 2 3 1 4 5 6 

PA 1 Shri 	Prava S/o 	Late 	Bhadasing Nagaon Against one direct vacancy in PA 
Cadre Kt. Konwar Konwar, 	Ex-Postman Division cadre approved by the Screening 

Marigaon 	SO 	under Conunittee for 2002 and allotted to 
Nagaon Division Nagaon 	Dn. 	for 	compassionate 

appointment 	under 	relaxation 	of 
nonnal rules. 

2 Miss Bamali D/o Late Nagesh Ch. Guwahati Against one direct vacancy in PA 
Das Das, Ex-SPM, Baibata Division cadre approved by the Screening 

Chariali 	SO 	under Committee 	2002 	and 	allotted 	to 
Guwahati Division Guwahati(P)Dn. 	for compassionate 

apporntllLent 	under 	relaxation 	of 
normal rules 

3 Md. 	Abdul S/o Late Mokshed All, (luwahati 
Kasim Ex-Group-'D' 	Baihata Division -Do- 

SO 	under 	Guwahati 
Division  

Postman 1 Smt.M.Bora WIo Late Biren Kakati, Nagaon Against 	one 	direct 	vacancy 	in 
Cadre Kakati Ex-Tea Maker, Nagaon Division Postman cadre 	approved 	by 	the 

HPO 	under 	Nagaon Screening Committee for 2002 and 
Division allotted 	to 	Nagaon 	Dii 	for 

compassionate 	appointment 	under 
relaxation of normal rules 

Group- I Smt. 	Sarada W/o Late Kamala Kanta Ayah The remaining vacancy of 2002 in 
'D' Bala Baishya Baishya, 	Ex-SGMM, Ladies Gr.'D' cadre alongwith the post of 

Guwahati RMS Hostel Ghy. Dn. be diverted to CO/Guwahati 
PTC/GH.  

I. 

fls't. 

Oio 	 . 	 Contd. 
76 1 ((H 
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The Divisional Heads should inform the date of their joining to this office. 

The cases of above mentioned candidates were considered by the CSC on the basis of 
merit of the cases subject to availability of vacancies. 

A.P.M.G. (Staff) 
O/o the Chief Postmaster General 

Copy to:- 
	 Assam Circle, Guwahati - 781 001 

The PMG, Dibrugarh. 
All SSPOs/SPOs/SSR1vs1/rvIi!s in Assam Circle 
Ccncerned file. 

4  
'tY) 	)" 

b. 
For Chief Postmaster General 

Assam Circle, Guwahati - 781 001 

, 

C 

00,  

•.;-'- \ 

1' 
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DEPARTMENT OF POSTS::1NDIA 
V 	OFFICE OF THE CHIEF POSTMASTER GENERAL 	V 

ASSAM CiRCLE: :GUWAHATI 

No.Staff/16-CSC/2005 . 	. 	 Dated atGuwahati the June 2; 2005 

Sub:- Recruitment of PA, Postman and Group-'D' on compassionate ground under relaxation of 
normal recruitment rules. 

V  Consequent on the recommendation of the Circle Selection Committee held on 4.5.2005, 
the Chief PMG, Assam Circle, Guwahati is pleased to approve absorption of the following 
applicants on compassionate ground under relaxation of normal recruitment rules in PA, Postian 
and ;Group-'eD' cadre against the vacancies of Direct recruitment quotas for the year 2003 and 
2004 and to allot the applicants to the Division shown against each. 

The appointment will however, be subject to verification of the eligibility which will be 
verified personally by the appóintiug authorities from the original records Vis-à-vis the eligibility 
criteria. The appointing authority / Divisional Heads to whom the approved candidates are alloted, 
will collect the required documents of the candidates from the concerned Divisions. 

Cadre Si. Name of the Name of deceased Division Remarks 
No. candidate official and alloted 

relationship with V 

the candidates  
4 5 6 

PA 1/ Shri 	Bidit 	Kr. S/o Late Nagen Ch. Sivasagar Dn. Against one additional direct 
Cadre -' Bora Bora, 	Ex-Group- vacancy 	in 	PA 	cadre 

'D' Sivasagar HO approved by the Screening 
Committee for 2003 & 2004 
and alloted to. 

2 Shri Ajit Kumar S/o Late Dhireswar Darrang Dn. Against one additional direct 
Kumar, 	Ex-SG . vacancy 	in 	PA 	cadre 
MM, HRO(Mails) . approved by the Screening 
Guwahati RMS V  Committee for 2003 & 2004 

•andallotedto. 
3 Miss 	Ritutrishna Dbo Late Hiteswar Guwahati(P) Against one additional direct 

Deka Deka, 	Ex- Dn. vacancy 	in 	PA 	cadre 
SA(BCR), 	. . approved by the Screening 
Guwahati RMS V Committee for 2003 & 2004 

and alloted to. 
4 Shri Amit Ch. Das S/o 	Late 	Maram Nagaon Dn. Against one additional direct 

Ch. 	Das, 	Ex-Gr. vacancy 	in 	PA 	cadre 
'D' PSD/Guwahati approved by the Screening 

V 
Committee for 2003 & 2004 
and allotedto. ..-k• 

0/0 t 

V 	 Contd. 

\ 	' 
\ 	' 
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Postman 1 Shri Parthajit Nath S/o Late Prabir Kr. Cachar Dn. Against one additional direct 
Cadre Nath, 	Ex-Gr. 	'D' vacancy in Postman cadre 

Silchar HO approved by the Screening 
Committee for 2003 & 2004 
and alloted to. 

2 Mrs Renu Dcvi W/o Late Dipak Kr.  Guwahati(P) Against one additional direct 
Sarma, Ex-SA SRO Dn. vacancy in Postman cadre 
Rangiya, Guwahati approved by the Screening 
RMS Committee for 2003 & 2004 

and alloted to.  
Gr. 'D' 1 Shri 	Gakul 	Ch. Sb 	Late 	Jyotish Goalpara Dn. Against one additional direct 
Cadre Roy Ch. 	Roy, 	Ex-SG vacancy in Gr. 	'D' cadre 

MM 	New approved by the Screening 
Bongaigaon 	under Committee for 2003 & 2004 
Guwahati RMS  and alloted to.  

2 Smt. Parbati Das W/o 	Late 'GH' RMS Against one additional direct 
Harimohan 	Das, vacancy in Or. 	'D' 	cadre 
Ex-Bearer 	No.11 approved by the Screening 
Departmental Committee for 2003 & 2004 
Canteen, Guwahati and alloted to. 
RMS  

The Divisional Heads should inform the date of their joining to this office. 

The cases of above mentioned canthdates were considered by the CSC on the basis of 
merit of the cases subject to availability of vacancies. 

A.P.M.(Staff) 
0/0 Chief Postmaster General 

Assam Circle, Guwahati - 781 001 
Copy to:- 

The PMG, Dibrugarh Region, Dibrugarh for information. 
All SSPOs/SPOs/SSRMISRM in Assam Circle. 
The Supdt. PSD/Guwahati. 
Concerned file. 

For Chief Post teir General 
Assam Circle, Guwahati - 781 001 

s 	,> ::.:-' 

\ 
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• 	 DEPARTMENTOFPOSTS::INDIA 
OFFICE OF THE CHIEF POSTMASTER GENERAL 

	

• 	 ASSAM CIRCLE :: GUWAHATI 

	

No.Staff/16-CSq2005 	 Dated at Guwahati the Oct 11, 2006 

Subject:- 	Recruitment of PA/SA, Postman/MG and Group 'D' on compassionate ground under 
relaxation of nor'mal recruitment rules 

Consequent on the recommendation of the Circle Reláxation Committee meeting held on 
14.9.2096, the Chief Postmaster General, Assam Circle, Guwahati is pleased to approve absorption of 
the following applicants on compassionate ground under relaxation of normal recruitment rulesin 
PA/SA, Postman/MG and Group 'D' cadre against the vacancies of Direct recruitment qUota for the year 
2005 and allotted to the Divisions shown against each. 

The appointment will however, be subject to verification of the eligibility which will be verified 
personally by the appointing authorities from the original records Vis-a-Vis the eligibility criteria The 
appointing authority/Divisional Heads to whom the approved candidates are allotted will collect the 
required documents of the candidates from the concerned Divisions. 

Cadre SI. Name 	of 	the Name. 	of 	Deceased 	official 	and Di Vision allotted 
• No. candidate relationship with candidate  
PA/SA  Sri Binod Talukdar S/o Late Abhi Ram Ralukdar, Ex-PA. Guwahati 

BCR, Guwahati GPO Division 
 Sri Bapan Dey S/o Late Badal Ch. Dey, Ex-SGMM, Nalbari-Barpeta 

TMO Fakiragram RMS 'GH' Dn., Ghy.  
 Sri 	Asit 	Baran S/o Late Amulya Kr. Sarkar, Ex-SPM; Goalpára 

_____ Sarkar 	• Gauripur SO 	• 	 • 

 Md. Abdul Halim Late 	WazUddin 	Ahmed, 	Gr. 	D, Guwahati • 	

• Nagarbera SO 	 • 

 Smt. Dipali Bharali Late Khagen Ch. 	Bharali, 	Ex-gPM, Guwahati 
• ____ _________________ Sipajhar SO 

 Sri 	Bijanlal S/o 	Late 	Kunjahari Thakuriya, 	Ex- Nalbari-Barpeta 
Thakuriya Incharge, SBCO, Barpeta HO•  

Postman/MG  Sri Mukul Deka S/o Late Kanti Ram Deka, Ex-Night Darrang 
• ____ _________________ Gaurd, Tangla SO 

 Sri 	S. 	Nagaho Brother of Late S. BokatO Sema, Ex- Guwahati 
Zhimorni SSPOs, Guwahati 	 • 

 Miss 	• 	Ahsanara D/o Late Nurun Nahar' Begum, Ex- Nagaon 
Beg urn 	• Postman, Nagaon HO 

 Smt. 	Chenimai W/o Late Bhadreswar Morang, Ex-PA, Sivasagar 
Loying Morang Golaghat HO 	• 	 • 

I ~I t 

fl' 

• 	
...•. _, 
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Group-D  Sri Tutumani Das Sf0 Late Suren Ch. Das, Ex-SPM, Hajo Guwahati 
So.  

 Sri Deep Chatterjee S/o Late Himel Baran Chatterjee, Ex- Guwahati RMS 
MM, SRO, Rangia  

 Sri Pradip Barla. Sf0 Late Israil Barla', Ex-Night Guard, Darrang 
Rangapara SO  

 Smt. 	 Renu W/o Late Hemanta Swargiary, Ex-SA, Guwahati RMS 
Swargiary SRO, Shillong  

The Divisional Heads should inform the date of their joining to this office. 

A. P. 	Staff) 
O/ô Ch Postmaster General 

Assam Circle, Guwahati-781 001 
Copy to:- 

The Postmaster General, Dibrugarh Region, Dibrugarh for information. 
All SSPOsfSPOsfSSRMfSRM in Assarn Circle. 
Concerned candidates. 
Concerned files. 
The Asstt. Director(WLF), Circle Office, Guwahati. 

For Chief PosereneraI 
CA 
	 Assam Cir 	uhati-781 001 

,- 	4•  
\ 

N 
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Department of Posts: :1.ndia 
• 	Office of the Chief Postmaster General 

Assam Circle::Guwahati 
• 	

No.StafIYl6-CSC/2005 	 .•• 	 Dated at Guwahati the .Jan 25, 2007 

• 	Subject:- 	Recruitment of PA/SA, Postman/MG and Group 'D'/Mailman on compassionate ground 
under relaxation of normal recruitment rules. 

• 	 ConseqUent on the recommendation of Circle Relaxation Committee meeting held on 8.1.2007, 
the Chief Postmaster General, Assam Circle, Guwahati is pleased to approve absorption of the following 
applicants on compassionate ground under relaxation of normal recruitment Rules in PA/SA, 
.Postmant/MG and Group D'/Mailman cadre against the vacancies of Direct Eecruitment quota for the 
year 2006 and allotted to the Divisions shown against each. 

The appointment will however, be subject to verification of the eligibility which will be verified 
personally by appointing authorities from the original records Via-a-Vis the eligibility criteria. The 
appointing authority4Divisional Heads to whom the approved candidates are allotted will collect the 
required documents of the candidtes from the concerned Divisions. 

Cadre SIN. Name of the candidate Name of Deceased official Division allotted 
and relationship with the 
candidates  

1A/SA 1 Shri Pankaz Saikia 	. S/o Late, Flemdhar Saikia, Guwabati(P) 
Ex-Group-D 	Divisional Division 
Office, Nagaoii  

2: Shri Bhaskar Kakati S/o Late Bhabendra Nath Guwahati(P) 
Kakati, 	Ex-SA 	BCR, Guwahati 
Guwahati RMS  

3 Miss Madhabi Shyam D/o Late Dikendra Nath Sivasagar I)ivision 
Shyam, 	. 	 Ex-Group-D, 
Sivasagar HO  

4 Miss Jyotsna Bora D/o Late Sonaram 'Bora, Sivàgar Division 
Ex-Night Guard, Dergaon 

_______________________ SO, Sivasagar Division  
Postman/MG I Mrs. Kabita Keot Hajarika W/o 	Late 	Lakhikanta Guwahati Division 

Hajarika, 	Ex-Group-D, 
DiphuHO 	.. . 	 . 

2 Smt. Rita Barman W/o 	Late 	Dilip 	Kr. Goalpara Division 
Barman, Ex-S/V 	Dhubri 
HO  

psstt. 
the 

ç . 

çv 
- 	 - 
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Group 'D' 1 Shri Rupankar Das S/o Late Hirendra Kr.. Das,. Gu(P) 
• ______ ______________________ Ex-PA SBCO, Diphu HO pivision 

2 Shri Ajoy Chutia Sb Late Manik Ch. Chutia, Tinsükia Division 
Ex-MM SRO,Tinsukia 

. Shri Bitupan Saikia 	. S/o 	Late 	Birendra 	Nath Sivasagai Division 
Saikia, 	Ex-Postinan, 
Furkating 	SO, 	Sivasagar 
Division  

4 Shri Benjamin Hmar S/o 	Varlien 	Thang Cachar(P) Division 
Hmar, 	Ex-Night 	Guard, 
Halfong.MDQ  

5 Mrs. Sutapa Das 	. Wbo Late Chandra Sekhar Goalpara Division 
Das, Ex-PA, Dhubri 1-10  

The Divisional Heads should inform th date of their joining to this office accordingly. 

WfG.(Staff) 
O/o tee Chief Postmaster General 

Assarn Circle, Guwahati - 781 001 
Copyto:-   • 	• 	• 	 •. 	• 	 • 

1.The.Postmaster Gneral, Dibrugarh for information. 
• All SSPOs/SPOs/SSR /SRM in Assam Circle. 

Concerned candidates.. 
Concerned files. 

• The Asstt. Director(WLF) Circle Office, Guwahati; 

Assn,Lhati-78lOO I 

0 	. 
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V 	DEPARTITTNT OF POST', INDIA WaIlLit 

r i 	oio m SE IOR SUPRT11TEI'1D:NT 'MS 'G' DN GUWArTATr..71no1 
/ To 

The HO RMS 'GH' Dq Guw&-'ati-1. 

The Supervisor (Mali Sec) PMS 'G}4' fln. Gut4a}ti1 

•: 	-- 
:3:4. Tbe SRO Chaparmu1d/Tezpur d  

No. o.2/7/17/Ch-V, Dared at Guwahet-. the 	22,d ov'o9. 

Sb .. CompaSjonate apQ mn 3ret undt relax8tion of 
noral rules m  

Ref •- CO Guwahati letter No. teff/26...Msc/7 	11.11 • g, 
- W1±h reftrece to the CO 	eter No.iec5 
it is intimated' that thefo1liirg air 1 ies f tt 

deceesed emp1oe$ of IMS GH' Do haVe been ,proved fo 
Pp4t2me6t by the Cif Post M4 ster £tera1, Assam Cir1e, 

Guwha 	uriei-'re1axeti0n o 	t,orm1 cuitmer r'ileS 
PStn/ rail uarc ana Group b1)t Cadres. It is furthet criftd that the sajd eppfovai does not Ocfer upon the 
aAIed cnddates ary right r ithmdte absorption as their anp tme1nt will ke sub,jet to Vil&i1itv Of 
Vacanes 	pe exist{r,g rules oerT111g. tbe retmet,€ 
under 	i'i, bf,  ,ormal rules and a ls ac',rd' tig to s.ei,ir'*ty 
a 6  per the date of eceint of the arpIicatie-ns. 

strnen' Mi1urd_cadre 	Name o the 	e1ationi 
deceased emp1yee 	- ----r-- 

- and post el3 
- 	 S  

Sri Biod ordo1ai 	Late (usum Cli. 	 on 
Bordolai Ex...LSc SA 
HRO RH Guw8hai 

8i 5ubhsh Dey 	- Iate Stini4 Ch. P 
Ex SG M HROAW 
uWalati. 

MisS T3iiita Bai1ya 	Late kandarp aishva Daughter /\ 	 X-SG TMM }!RO R4S 
/ / 	 Uwahatt. 

4 Srj Anti oro 	L8te Manj Rm ro 	Oaugher 

GUwaha t i. 
N. 

: 	••r  --.-.---- 
1. Srnti !rrnaj 8ordolai Late ebu1 Ch. 

Bordoiai:,'EX: MM 	\ 
SRO Chaparm,khh Ny 

<(Dni". VIP  J 

2, Sri Athi Cli. Børo 	Late Bula Rrn 3or, 
x SQ !"M 13RO Guwaliati. 	

\ 
p 3 . . Mr Manju MeThi 	liete Krtik Memj  : 



• 	' 	• con to 2 

Te a pl11 tiofl of Sri. Arfl 	
3rahma 	 \ 

of Late me5W 	
rahma :EX HSG ii SRO 	

wa 	
• 

h' t 	circle 	
ectjon commtE 	 • 

\_ 	•\ 
._\' 	c'••' 
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Year Name of applicant Date of submission Date/Year of 
of application recommendation 

1999 1; Smt. Naremai Bordoloi, W/o Late Babul Ch. 28-5-1993 11-11-1993 
Bordoloi, Ex-MM, Guwahati RMS  
Shri Atul Ch. -Boro, S/o Late Bula Ram Boro, 12-6-1995 11-11-1993 
Ex-SGMM, Guwahati RMS  
Shri Uttam Ramchiary, S/o Late Lalit Ch. 9-10-1996 11-11-1993 
Ramchiary, Ex-Pbstman, Bhabanipur SO  
Smt. PadumiDas, W/o Late Harihar Das, Ex- 30-6-1998 11-11-1993 
Group-D,Arthgaon SO  
Smt. Manju Medhi, W/o Late Kartik Medhi, 27-7-1998 11-11-1993 
Ex-SA, Guwahati RMS  
Miss Pratima Talukdar, D/o Late ramesh Ch. 10-11-1998 11-11-1993 
Das, Ex-O/S, Cash, Rangia SO  
Kamal Choudhury, S/o Late Putul 6-7-1999 11-11-1999 
Choudhury, Ex-Group-D, Ciuwahati GPO  

2Ot Not approved 
2001 Not approved  
2002 Smt. Sarada Bala Baishya, W/o Late Kainala 18-6-2002 2-4-2004 

• Kantan Baishya, Ex-SG/MM, Guwahati RMS  
Srnt. ila Harijan, W/o Late Ram Piyari 19-6-2002 24-1-2003 
Harijan, Ex-Group-D, Tmsukia HO  
Shri Sukanta Roy, S/o Late Sukblal 19-6-2002 24-1-2003 
Namasudra, Ex-Postman, Cachar Division  

2003 Mrs. Parbati Das, W/o Late Harimohan Das, 3-11-2003 4-5-2005 
Guwahati RMS  

2004 Shri Gakul Ch. Roy, S/o Late Jyotish Cli. Roy, 9-1-2004 4-5-2005 
Ex-MM, (3uwahati RMS  

2005 Shri Tutumoni Das, S/o Late Suren Ch. Das, 30-6-2005 14-9-2006 
Ex-SPM, Hajo  
Shri Pradip Barla, S/o Late Israil Barla, Ex- 22-11-2005 14-9-2006 
Night Guard, Darrang Division  

2006 Shri Deep Chatterjee, S/6 Late H. B. 5-6-2006 14-9-2006 
Chatteijee, Ex-MM, SRO, rangapara  
Benjamin Hrnar, sto Late V. T. Fimar, Ex- 21-7-2006 8-1-2006 
Night Guard, Haflong MDG  
Snit. Renu Swargiary, W/o Late Hemanta 23-8-2006 14-9-2006 
Swargiary, Ex-PA, (luwahati RMS  

• Rupankar Das, S/o Late Hirendra Kr. Das, 7-8-2006 8-1-2007 
Ex-PA, SBCO, Diphu HO  
Ajoy Chutia, Slo Late Manik Chutia, Ex- 18-9-2006 8-1 -2007 

• MM, SRO, Tinsukia  
Bitupan Saikia, S/o Late Birendra Nath 16-11-2006 8-1-2007 
Saikia, Ex-  Postman, sivasagar Division  
Mrs. Sutapa Das, W/o Late Chandrashekhar 16-8-1986 8-1-2007 
Das, Ex-PA, Dhubri HO  
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